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PRESIDENT'S SRCRETAIUAT

New Delhi, the 6th April 1990
No. 25-Pies/90.—The President is pleased to award the

Police Medal for gallantry to the undermentioned officer of
Central Rescive Police Force :—
Name' and rank of the Officer

Sim Ranjit Singh,
inspector No. 620140276,
41, Battalion,
Centiul Rescivc Police 1JOJLC.

Statement uf Sen ices for which the dtioiatiun has been
awaided :

On the 11th December, 198N, the Supo intcndent oi Police
(Operations), Tain Tarau lcceivcd inloimalion that soine
ttimiifts are Liking shelter in ono oL the limn houses in
village lalwandi Shoba ,'jingh, Police Station Patti. A
seaich and laid ot tho suspL<.n.d hide-out was planned in
the eaily hours of the 12th Dcccmbei, 1988, Tho Supciin-
tendent of Police (Opeialions) collected one platoon of 'C
Company and two sections of "B' Company ot 41 Battalion,
Central Reserve Police 1-orcc, aiongwith the local police.
The two tixtions wetc led by Inspector Ranjit Singh and
the Platoon ot 'C Company was led by another Inspector,

The party lust seaichcd the farm house of Miri Jagir
Singh but lound nothing. Then they proceeded to the larm
house ot Shri Gurbauhan Singh, which has two built-up
looms with scini-PUCLM rool and the enlnc complex sur-
rounded by a mud wall. As the party approached the farm
house, one pcison was seen running towards lesidential
rooms fiom the lubewcll inside the farm house, who
alerted the tenoiists. The t;ucrisis opened lire with AK-47
Rifles on the police party. Shn Ranjit Singh directed one
Lance Nulk to site his LMG on the east side of the farm
house to counter the escape of tcrroiists into the adjoining
sugarcane fields. He deployed another Constable to cover
the dooi" 07 the looms with constant fire !>o that the ter-
lorists could not come out of the rooms. Shn Kunjit Singh,
deployed his men with utmost speed displaying courage
without caring for his personal safety.

The luing was stopped foi some time, so that the inno-
cent members of the house may not be killed in the lirlng.
The members of the house were asked to come out and
sunender. Two men, two women and ;lnee children of
the family, came out of the house. On interrogation they
told thai theie ate two well-armed tenoiists, are in the
rooms. Onij tenorist, pretending to be grandson of Banta
Singh, aNo came out. On interrogation he confessed that
he was teirorist Kikkei Singh.

Firing continued i'lum both sides, but the lire proved in-
effective as the terrorists weie entrenched inside trie rooms.
Shii Ranjit Singh climbed on the roof and Jobbed one
Grenade thiough one of the doors of the house. The ter-
rorists op;ned heavy fire on Shri Ranjit Singh, Without
caring for his personal salety, he lobbed another Grenade
thiough the other door. Theieaiter, the terrorists closed
both the doors,

Shri Ranjit Singh, piomptly reacted to the new strategy
of the terrorists and made a hole in the roof and success-
fully lobbed Greanades inside. But after sometime the ter-
rorists again started firing. It was learnt that both the rooms
are internally connected with a door. When gie.inades
were fired in one room the terrorists shifted to !hc other
room and vVce-versa. Shri Ranjit Singh ordered one Head
Constable to climb the roof and made a hole in the second
room also. Now Shri Rnnjit Singh and the Head Constable
manned both the holes and lobbed grenades simultaneously
with intervals so as to tiap the hiding terrorists in any of
the rooms. After sometime the filing stopped from inside
the rooms. Under covering fire Shri Rimjit Singh aiong-
with SHO, Valtoha crawled along (he boundary wall and
managed to peep through the window and noticed no move-
ment inside the rooms, Shri Ranjit Singh dcsplayed extra-
ordinaiy courage and leaped into the room and spraved
bullets from his stcngtm to kill the tciroiists, who might
be pretending to be dead. He was followed by SHO,
Valtoha. Similarly they scanned the other room and found

both the terrorists dead. Both the terrorists were later
identified as Rattan Singh and Santok Singh alias Rekhi of
Amritsar,

In this encounter, Shri Ranjit Singh, Inspector ot Police,
displayed conspicuous galladtry, courage and devotion to
duty of a high order.

Ihis award is made for gallantry under rule 4(i) ot the
rules governing the awatd of the Police Medal and conse-
quently carries with it the special allowance admissible
undei rule 5, with effect from the 12th December, 1988.

No. 26-Pics/90.—The President is pleased to award tho
Police Medal foi gallantry to the undermentioned officers of
the Central Reserve Police Force :—

Names and rank of the Officers

Shii Chander Pal Singh,
Lance Naik No, 710510873,
65 Battalion.
Central Reserve Police Force.
Shri Saudun Singh,
Constable No. 800652925,
65 Battalion.
Central Reserve Police Force.
Shri L. B. Swamy,
Constable No. 850800087.
b5 Battalion,
Ccntial Reserve Police Force.

statement of services for which the decoiutlon has been
a\\ w ded :
Un the lblh Mnv, 1989. at about 1500 houis, a patrolling

paiuy oi to aaualion, C&ltiul Reserve Police 1'oiee, under
tnc command ot a Head Constable alongwith one Abl oi
iJunjdD Police, 1 Naik, &hri Chander Pal aingh, Lance Naik,
i>hn aauaan aingn ana ann L, JtJ. Swamy, Constables and a
i_onsi.able;Drivei went lor patrolling the area gi Police
illation bmSat, Moga. When the patrolling party was on
Ludhiana—Jrcrozepur Road, one kilometre away from
Diifiiu railway load—crossing, Jrcrozepur side, they saw a
ttuee-whecler in which only one passenger was sitting. Sus-
picion aiosc iu the minds ot pati oiling paity, because at that
peak houis when other three-wheelers were plying with full
of passehfiers, why on that particular three-wbceler only two
men were travellinn.

Aftei parting the jeep at a safe place, the patrolling party
stopped that three-wheeler and asked about their identity.
Suddenly one of them took out his pistol and opened fire on
the police party. Lance Naik Chander Pal Singh with Con-
stables Saudan Siniih and L.B. Swarav simultaneously lired on
the territoi ists. One of the bullets fired by Shri Chandui Fal
Sinfih hit the terrorist on his right thigh near the stomach.
Constable Saudan Singh took piompt action and first bullet
fired by him hit the terrorist on the right hand in which he
was holding a pistol. Simultaneously one of the bullets fired
by Constable L, B. Swamv hit the tcnorist on his left hand
in Which he was holdinn a pistol, As a result of this accu-
rate firin« by these three officers, the terrorist fell on the
ground and died on the spot. However, the other (enorist
managed to escape under the cover of thick bushes Tho
dead terrorist was later identified as Amrik Singh alias Lalli
of Pakhia Kalan.

In this encounter Shri Chander Pal Singh, Lance Naik
Shri Saudan Sinfih and Shri L. B, Swamy, Constables dis-
played conspicuous gallantry, courage and devotion to duty
of a Jiali order.

These awards aie made for Rallantry under rule 40) of the
rules governing (he award of the Police Medal and conse-
quently L-anv with them the special allowance admissible
under rule 5, with effect from the 16th May, 1989,

No. 27-Pres/90.—The President is pleased to award the
Police Medal for Rallmitry to the undermentioned offlcet of
the Central Reserve Pilice Force :—

Nume and rank of the officer

S s S n d e N o S ^ 0 7 S 8 'Posthumous)
30 Battalion,
Central Reserve Police Force
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Statement of services for which the decoration has been
awarded :

IJII th .̂ tun Lft'Ltinoci. li*88 at about 20U0 nouit., Deputy
Supciinu:iiueiH oi ioiice ui JO uuuuiiun, Central Koserve
i-oiict J uice aionjf wiiii ivvo sections and SHL/ daisliankar
wnn nis paily JOU IOC pauollinfl m ihrcc jeeps (including
L-OiiaLaDic uueiiuei iinnii iNtgij. On. tnc way, £>HU Ciurh-
sc.iiiii.ur itLtivcu message on wnclcss about tnc picsen.ee oi
buspecieu cxueiiiiois m u nouse on me outskuts oi village
uuuiiilpui. i^a iLaciiilifi near Luc village at about 21JO
iiouis, mt paii> wda diviucd inLo two gioups. One party
HIOVLU iitun Liiv kit unu otner mini tue rifiliL sido to cordon
we iiou.se ana pioveni tnu escape oi tenoiists. Alter cover-
ing 1̂1 pussiUiv estiiiw loutes, oliU vjailiundnkur knocked at
tnu main fiate oi the house ana simultaneously the other paiiy
personnel Look positions in.siue tno compound wall and the
ijtpuiy auptiiiitcnaciil oi Fohce, Central Receive Police
toiLC, knuciLuu at ine enhance dooi ol the hou^-. u.. le-
ceivuiK tnc icspoiisi. uoui iiibkie, the police party asked incm
to open luc uoor. Un hcuiinu this, the lights inside the
nou^ vn.-ie sivntiiiu oil and suspicious movements were
heard. *JII ims coiijUdo Wuendei binuh Ncgi ulongwiih an-
uinci ConsLdDio not su.>piciuus and immedimely clunbed on
the lool. ^uauoHy terrorists fired a ourst riom the 100J! of
the house vmeie they hua climbed over the compound wall.
Alter nrinjs the buiai both the terroiists ran and jumped into
the street towaids the village. Constable Nem_jumped after
them into the street and scuttled with one ot them. Ihc other
teriorist liied a uaist towards Constable Nc«i which hit him
on the leit ^ide ol hit, chest. This weakened his grip on the
youth, who KOL himself freed and both the terrorists started
lunninfl in cwo uilleient directions. Constable Neni even
attei the builct injuries tired at him with his SLR, as ii result
of this the cAtiemist tell down m the street. The other
Police pcisuunel also tired on the extremist who managed to
escape undei the covei of darkness. When the firinj( stppped
and the area was searched Constable Negi was found dead.
The teriorist, who toll down in the street was also found
dead. He was later identified HS Jaswinder Singh of villajie
Mahatpur.

In this encountci Shri Biiendcr Singh Ncj{i, Constable dis-
played conspicuous gallantry, courage and devotion to dutv
of a hi«h ordci.

This award is made for gallantry under mle 4(i) of the
lulcs govermna tht award of Police Medal and consequently
carries with it Ilk bpecial allowance admissible tinder rule 5
With eflect fiom the 6th December 1988.

Ihe 26th Januaiy lyyo

No. 28-I'ie.v'JO.—The President is pleased to oppiove the
award ot the 'Harnm Vishisht Sevn Medal' to the undermen^
tioned pctsoiiucl lor distinguishetl service of the most excep-
tional oidei :• -

1. Lieutenant Oencial Gurinder Singh (1C-6123), A.VSM
Armoured Corps.

1. Lieutenant Geneiiil Faridoon Noshir Uilimoria (IC-
f)403). Infantry.

3. Tientenant General Hanut Singh (IC-6126), MVC,
Armoured Corps.

4. 1 ient naat General Gurdial Sinyh Grewitl (1C-7013),
Armouied Corps.

5. Lieutenant Geneial Vijai Singh (IC-7034), Armoured
Corps,

6. Lieulonanl Geneial Jagmohan Singh Ruwat (IC-6616),
VSM, Infantry.

7. Lieutem.nt Genera) Kuldcep Singh Khajuria (IC-
6715), Armoured Coipa.

8 Lieutenant Gt-ncial Gorakh Nath (TC-6529), AVSM,
Anny iktvice Corps,

y. ] itnunant Geneial Naresh Pal Singh Bal (TC-7616),
Infantry.

10. riu:tmi,il General Sura] Prakash (MR-0660), Army
Mctlii.il Co.ps.

11. Lieuter.nn, Geueial Ram Kumar Gaur (IC-6730),
Infantry,

12. Lieutenant General Harbnns Lai (IC-6945), VSM,
PME (Retired).

13. Major General Vinod Badhwar (IC-6701), VSM,
Infantry.

14. Vice Admiral Surendra Prakash Govil, AVSM
(OO165-X).

15. Vice Admiral Heathwood Johnson, VSM (00179-F).
16. Air Marshal Har Krishan Oberai, AVSM, VM

(4583), Hying (Pilot).
17. Air Marshal Raj Kumar Mehra, VSM (4518) Aero-

nautical Engineering (Mechanical).
18. Air Marshal Brijosh Dhar Jayal, AVSM, VM & Bar

(4972), flying (Pilot).
19. Aii Marshal Gandharva Sen. AVSM, VM (4429)

Hying (Pilot) (Retired).

No, 29-Pres/yO.—The President is pleased to approve the
ttward of the 'Ati Vishisht Seva Medal' to the undermentioned
ptisoniicl foi distinguished service of an exceptional order :—

1. Lieutenant General Ajab Singh Bhullar (IC-6125),
EME.

2. Majoi Geneial Ananta Bhanu Gorthi (IC-8620), VSM,
JAG't Deptt.

3. Major General Gian Singh Baius (IC-701'J), Signals.
4. Majoi General Ravi Eipe (IC-11566), fnfantry.
5. Majoi General Mohindcr Jit Singh Chhatwal (IC~

VyiM), Infantry (Retired).
6. Major General Jagjit Singh Heir (1C-6765), Artillery

(Retired).
7. Major Oeneial Chengapa Samuel (iC-7827), Infantry

(fosthumous).
8. Major General Jwaleshwari Pratap (1C-7375), Army

Service Corps (Posthumous).
9. Biigadicr Farouk Eiamroze Cowusjee Bulsara (IC-

13234), (nfantry.
10. Brigadier Bhupal Singh Malik (1C-13198), Infantry.
11. Brigadier Palande Kashinath Manajirao (IC-13539),

Infantry.
12. Brigadier Mohan Lai Sapra (MR-994), VSM, Army

Medical Corps.
U, Rear Admiial Prakash Narayan Gour (.50036-T).
14. Rear Admiral Avinash Chandra Bhatia (60066-N).
15. Rear Admiral Souiirajulu Ramsagar, Vr C, NM

(00379-K).
lh. Rear Admiial Keki Pestonji, NM (00398-B).
17. Commodoio Surinder Singh Bawa (40127-Y),
18. Commrxlore Ramlal Gulshan Kumar (00451-Z).
19. Commodore Ravindar Sikka (00484-Z).
2U, Captain Madbvendia Singh (00502-R), Indian Navy.
21. Aii Vice Maishal Sudheer Rajaram Kaikare (JO83)

Flying iNavigator).
22. Air Vice Marchal Ranjit Singh Uedi, VM (5120) Fly-

ing I Pilot).
23. Air Commodore Satish Kumar Saxeen, VM (5370)

Flying (Pilot).
24. Air Commodore Ajai Kumar Brahmawar, VM (5858)

Flying (Pilot).

25. Air Comnuvtore Subhash Chandor Madan, VSM
(5965) Acionauticul Engineering (Electronics).

26. Air Commodore Chitta Ranjan Ghosh, VM (6141)
Flying (Pilot).

2 7 Air Commodore Lawrence AJoysious Menezcs, VM
(5280) Flying (Pilot) (Retired).

28, Group Captain Sham Rao, VSM (6200), Accounts.

29. GJOUP Captain Amar Jeet Sinph Srxlhi (6388), Aero-
nautical Engineering (Mechanical).

30 Group Captain Chittatoor Doraiswamy Chandrasekhar,
' VM (8426) Flying (Pilot).
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No. 30-Pros/TO.—The President is picked to .improve the
award of 'bar to Ati Vishisht Seva Metlul' to the under-
mentioned person for distinguished service of an exceptional
erJei :—

Brigadier Satish Chander Kashyap flC-11691), AVSM. II
Gftrhwal Rifles.

No. 31-Prer,s/90.—The President is pleased to approve the
award of 'Uttnm Yuddh SCVH Medal' to the undci mentioned
personnel for distinguished service of an exceptional order :—

1. Major General Jameel Mahmood (IC-8517), Artillery.
2. Brigadier Samay Ram fIC-12840), VSM, Infantry
3. Brigadier Kainal Dhaii Sinha (IC-12959), Infantiy.

4. Brigadier Loganathan Rangaswamy fIC-12899),
Mechanisid Infantry.

5. Brigadier Shivaji Shripati Pati] (IC-13799), Infantry.
6. Brigadier Dinesh Singh Chauhan (IC-I3951), Infantry.
7. Commodore Sushil Kumar, NM (00449-W).

No. 32-Pres/9O.—The President is pleased to approve the
award of 'Maha Vir Ohakra' to the undermentioned person
for nets of conspicuous gallantry :—

SECOND IlRUTfcNANT RATEFV SANDHU
(SS-33343), 7 ASSAM. (POSTHUMOUS)

(Effective date of the award : 19th Inly 1988).

On the 19th July 1988 Second Lieutenant Rajcev Sandhu
was leadinR a convoy of two vehicles from Madurang Keni
Kulam to Mi'ngani in Sri Lanka for collection of dry rations.
On the way his ieep was suddenly fired upon by the militants
with rockets and MC-47 ami 7.62 rifles. He was seriously
wounded nnd a direct hit of a rocket completely mutilated
both his legs. Totally ciionled and Weeding profuse.lv, he
tumbled out of the ieep with his 9 milimeter carbine and
crawled to n fiie position. PresnminR that every one in the
vehicle had been filled one of the militants came out of hid-
ing and approached the ieep to pick up the wcanons and
ammunition. Put all wns not over i'et for Second lieutenant
Raippv Samlhn, Despite the fact that his W« were totnilv
MTnnh*'1 fnd hit ho''" was perforatpd with bullfti, he lifted
his carbine with his blood sotiV'-d hands, sprayed thp militant
with hulipts "nd Vi'lH h?m. The militant was Infr found <o
bi> none oinrr than Knmaran of the group led bv Batticaloa
Sector r^l'lint Vader Knruna

Secon 1 T !<>n tenant Rnieev Sandhu blunted every effort of
the milif"nts to rnrac nnvwhpre "'•nr his fallen comrnricH nr
their wprnons T-TP rfisnini r-fl enpspieTiou" coum1"* nnd jnnt'c
the siiDr*"'- " r ! f i '-" of hi<= V>te i'r V*enhn; with the tnd i -
tionn! imrt inl spirit of the Tndinn Arny.

No 31-pv--s/")0 —The PrpsirlpTit is p1en«ed to -lnrrov" the
BWHTVI nf 'v,v rb ' i l cn ' (o (he nni'pi-Tientiop-d ner-ons for acts
of ty.,m,,f,,. •—.

t FT TOUT TTCTTTT7MANT AT*NtT GTTTni n«7<M>

T R Y I N G (PTTOT)

(Vtfrcfr,? , i . l t P o f the iw;>r<1 • ?fiffi October 19R71)

•P1,".>'i* T ,V-.1tC"^i* A * i n n r,T~-> vi~y<! i n r V - W I i " t n tTiP AJr
Forr-p FVmc-it nf tfop Tnn"ritl 7V«r.« V w f l | i , i . ro ,T , ; „ (.,;
TflnVn w'ltb fh/- vrrv flft flppt nf ASfcnre while hr WTJ nfM
TitirfprtoiVf rmivi»r«Trni On th - ?«•* Octobpr 10R7 Fit T +
At-inn r!nni fli-w in n mfsqlnp pT-TnfTm to «!enrf-h ^tld de^trov
mi l i^nt - ' vfh'r^<i opprntlnp on thr Tiffna TCnrnituni n>w».
wnv. Five vins were locnted on the enmewav attemnHnR fo
flee fown-^i K in f f i vn . With extrnordfnnrv Bcctifiicv nrtrt
comnjpmlable ralmnesi. he dpstroypd these vehicles and frill-
ed all the militants aboard these vehicles.

On thr- 3rd November 19R7 Fit Lit At.inu Guru flew fn n
close mr wpport mission for one of the Commando- Battalions
of thr Turn Rerfment The Commandos wore sprrnnn-V-1 bv
the mflitinis nnd snbtected to heavy nuMmaHc fire TTe en
-wed tN- militants1 locntion? on the Para rommnndo neri-
"Vrfer These Iorntions were within thrpe hundred m'pfrps of
fnpn^lv forces. The militants enpaced the nirn-nft with amo-
rrnhc wenpotis using tracer ammunition nnd scored n hit

In spite of thr visible stream of ground fiie, Fit Lt Atami
Gum envi^tou tile militanis. His Lotion 1'on.ed the mmtunts
to ieUe>if fiom the portions. The Pma Commandos w«n this
action solely because of the air support piovidi;d by Fli Lt
rttanu Guru's detei mined attack on militants' positions,

On the 7th December, 1987 Fit Lt Atami Guru flew in a
search and destroy mission in support oi one ot the Com-
mando Battalions of the Pma Rcniment in area Mulaitivu.
The militants disembarked from a tractor and opened firo at
the aircraft. In complete disregard of personal safety. Fit Lt
Alanu Ouru swiftly and accurately returned the fire and
silenced the militants' gun,. Subsequent intercepts of mili-
tant radio messages showed that the dcvcst;itinfi fire had des-
troyed the tractor and killed and wounded ,;vcr.il militants.

On the 15th December 1987 while en Basins a militant
vehicle can vine reinforcements against a b.UUlion of Gorh-
wal Rifles in Mulailivu arra, the militants op.ncJ fire and the
aircraft was hit on the main rotor blade. Despite this and
intense militants' fire, Tit I t Atanu Guru ictuinod the fire and
destroyed the vim

Flight lieutenant Atanu Guru, thus, displayed conspicuous
gallantry in a scrie* of missions undertaken in support of
IPKF ground forces,

2 WING COMMANDER KRTSHAN KUMAR YADAV
(12032), FI.YTNG (PHOT).
(Fffective date of the award : 9th November 1987)

On the nifht of 9th November 1987, nt 2330 hours. Wing
rommander Krishan Knrrnr Yadnv, task foicr commander,
heliborne oneiations in Tafifna. was called upon bv on1" of the
Division Commanders to undertake an pmprs*ent mission in
which 180 commandos of onp of the Pnrn 'Rift;iiiom- wire to
be dropped at Sr'bairmi to neutralise a stronc hold of the
mi1iti'"ts. Knowinu th- guerrilla warfare tn^tir" nnd the
prevailing around sitnntion. W in i Comm^ntlpi Y ' ld iv n i:lde a
prudent n™fi)'.in»nt of ibe ^tnat ioi an-1 fl"'TT irclti Uv n timrV
aircraft wj(h limitrr) troonq to t*1" dror^inp 7nn» fo p n r d
«'»nlns) the nnssihiH*v of l i r "e nnetcr-'-te'1 ' "liborpp fmrp
ctt inft ^•'"•'"ovril b v "round rn'f» befofp ;t rn i ld r^irh the
tari'e*. TT'i n«<i>-rc"itin'-' r-nvpri mr r ' c ' Tnsf "ft ' • +1"1 frf^r-
hnd innrVd (hi* militant "nprniV's openprl hp'ivv "rrnn 1 fire
on tb» hciifOftPr I 'M tv^V •• rot shot on ̂ 'iniT r i r •"•,i,1fiv's
nirenf t A bipvp i " " ' (""d'rntpil V P ' ' ' " ' ^ ' " ^ ' ' i ' ^ ' ' i l i i v toi^V
ront.-r,1 n

f *•'•? "i-ci-'^t ^ntl returned thp b'-lir^'T^'- i x ' - l " to
the b.Tsf TTn'1PtciTPt1 bv o«1"i-ntlopnl ti,17'iV(U >i<" [TiK-T-rMii w i -
fnrf r n 1 t' ^ ff^r r,i imnini ' fire rponnntptvM ip tin- tircvlono
f>r t i - I1" 1" ' ' •*•" f'*ninJnir"T t '"n snrfVq c' - • ( ! ' ̂ f|»T- thr-
f > - « t m i r n ' ™ - - I T - 1 i c - o r " ^ ' ' ' • • ' * b " t n c V o ^ J T f M V - ' " ( 7 " 1 1 W > r \

f ' n o - > - " * t l - i - f ) r - - I r r t r i t . " , ' T i l r ™ f \ ' " f t l i T ' n ' l t 1 " ^ • n ^ i ' f ^ y r ~ * \ \ \

W i n " / ~ r - — > - « - r r f ' i - V r f ' t n n V - i r m v " • . 1 1 V ' M e n T i v r r i f > 1 -

lintT— proFritirinli'trtl ->n.d 'plflp-;^ rfeVOtiV n •,, Jut.- ;„ oct'on

i r^PTArw i?Mrwnrp STNGW ^VIPHA cjr
170831 7 MW».«
rF.Trr ' iv . -^ oF the nwnnl : 21st A .,rji 10RS1.

On the 21st Apri l . 1988 Canton Ravlnder Sfnch Chopm
volnntnereH +o necompipv bis rommandine Officer to inter-
ront thf mi'itnnt" i t TTrithirnnnrnm in Sri T anVn As thev
nnd thpir two nWoops n^ired the tnrcpt aren thrv were firp<i
nnon bv the rn'litpTiti! Tn order to rover thp xnov* of hiq
foiumn ' • ""l̂ o tn nrp.pTnnt nrm ntt.»mnt b" fh" m''itnn'= to
PSCTT" r1-iT»+n)n Pfinprn '>1onc w!Hi hiq pir tv m-in/ipnvrpd +o
p flnnt- ,'r, tn'^ f " r " nf •>nr) tb- 'nif ' i intftisp •MifoinntiV fire TTp
i-Tifitf" 1 a f" '"* ' ipt " - i n " i * tV-> t>T-n-«f 'in>1 v'th -p i v m t i -
"im »>n f^ ,t fhp n .̂'fTtnnt J«iJ At tlijs yrimi-ni flip f n r " .
m .p^s-L. nfH/-^- m i n;» in-1 1'nH-jncf' r . n t " i n Cion' i i nish-

ed to his siHe JInri in t îp process \vns "hirn^pif hit bv tbe^p o**
• T ^ i i * - K n i l a f c i n V ; c t l t i f Y ^ t ? n n t ' i T f t ^ O ' n r p t 1 ^ " ^ V T T I - > n 1 n 1 5 n ^

-lii-niM- li lt r.i ^ i r T-5o-nt V i - ' i> hie1- ,Vi»^-">1 >iic .-;nt,t tti.imb
"i- i defehp ' ft from **-r- t r i^ i TTe "1»n oiK^iti"'! two "ur>r-
tnrps on the fropt Pot ion of hi'; chest. "Hrsniie these in-
inr'r«i he enitinund to Hrp from n's nwn wnnpon TS also n f l "
OT^^T"5 to tlip platoon ^^mrnan^Prc Hire^+inf> ihrfv firr nn^
T"OVPmf"t Thr- T"i'it"rt(! no"' b'-okp "ff action nnrl "•!•».,

tiiitnn'TO ->p-l y^tn^f j fn f^p hpijr- fropi whpi1^ he "'H" rvcnit-
crl fn rtip bnsnitnl

TT^t-'in Rnvi'ic'ev ^iri"Ti f'honra. ihus, 'HsnlnTpd ron fnicu-
ous conr.ige and valour in rietion aeainit the militants.
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4. 4061833 RIFLEMAN KULDIP SINGH,
11 GARHWAL RJPLES (Poiihumous)

(Effective date of tlie award : 24th May. 1988)
On the 24th May, 1988 a Company of 11 Garhwai Rifles,

in which Rifleman Kuldip Singh WHS light mnchine gunner
number one, was tasked to search and sweep the areu in
jungles south of AKimpil (Sri Lunka) where a huge militant
hideout had been located the previous day- His section c; me
undor heavy fire from the front and right. ]n the initial
voilev of heavy fire, light machine gunner number 2 was
fatallv wounded. In the absence of his comrade, Rifleman
Kuldip Singh kept engaging the militants for quite "some
time. Finding n few more of his colleagues injured and lying
around him, ho lealised the gravity of the situation and in
unite of intense volume of militants' fire. Rifleman Kuldip
Singh lifted his comrade on his back and helped one more
colleague of his to evacuate them to his platoon HeTdaunr-
ters. Without any loss of time, he came back to his position
and found that militants' fire had become more intense fiom
his right. He immediately changed his position and started
engaging the militants' position. Tn the prbcess. Rifleman
Kuldip Singh, who nave a vicious fight to the militants could
be easilv sincled out bv his adversaries and ultimately become
the target of their burst fire which pierced hia head. Tn this
action, Rifleman Kuldip Singh tenaciously held his position till
he was killed.

Rifleman Kuldip Singh, thus, displayed conspicuous courage
and valour in action against the militants.

5. FT TGHT T TFTJTFNANT MANAVENDRA SINGH
(16983), FTYING (PILOT)
(Effecetive date of the award : 26th June 1988)

Sinre the 1st Mnreh, 1988 Flinht Lieutenant Manvendra
Singh has been on the posted strength of an Operation Heli-
copter Unit.

Fir Tt Manvendra Sinah has to his credit the successful
carrying out of over 2000 operational missions and over 1000
sorties to the highest helipad in the hospitable terrain of the
Sfaehen Glacier. Between the 26th lune, and the 21st August
1WR on eight separate orcauions. at three different helipads
on the Siaehen Glacier, ^ t 11 Manavendra Singh faced the
additional chnlienees of Incessant firing from enemv's smnil
arms and nrtillrrv. He has faced thin grim situation, every
time with eTcentwnal courage, skill and gallantry Bring n
Hf-dicafpd soidW, ho niwavs undertook such missions with en-
thusiasm, in inii- of being well aware of thr Inherent drmfer«
His pnii-int conduct has heen n source of inspiration to all
r^rennn''! of h]- unit besides upholding the great traditions of
the TncHan Air Force

6. 4346957 T ANCE HAVTLDAR BTSHNU BAHADUR
TTTAPA, 4 ASSAM (Posthumous}
(F.ffective date of the award : 2nd July 1988")

Lance Havildar Bishnu Bahadur Thapa was a section com-
mam'er during spnrr-h operation in area Viswamadu in Sri
Tanka from the 2nd July to the 3rd Julv 1988. As his sec-
tion was approaching general area Viswamadu it canr-
under a very henvv fire of AK-47, G-3 Rifles and hand gre-
nade*. Th<- firi wis so suddcu that two members of his sec-
tion were iniurcd before they could react. Lance Havildar
Bishnu Bahartnr Thana WRS also injured as a numbf- of
bulWs weni throunh his bodv. But undeterred by the flvinn
hulicti ;md 'dinted Lance Havildar Bishnu Bahadur Thapa
movd ahead und observed 18 to 25 militants occuryin^ T
dominant position and ftrlnp at his section. He moved his
sect!.in to a nosition behind the cover and returned the five
In rhr rncount>-' that ensued, he himself occunied a nosition
behind -i fee and hroivht down accurate and lethM Pve on
the militants. The devastating fire brought hv his section
unnerved the militpnts who were seen makinc nrrmn'tions for
1ea\ino tiypii- position, While the pvcbnngc of fire wx- nn
a ermn-le win hurled it T ancc Havildnr Bishnu H-hni'nr
Th^on wh\rh bnr,t in *h» nir inflictintr a verv severe ir.;..rv on
his hcvM Tie --n^nmbed to the inhirv and diH whil* f -nc .it
tV nnui-nt- Tnh-r on (he eTimwition of his dead hri« re-
vealfd Ifi biillcls wounds on his bod"

T:,nc^ H-viMir Bi-hnu Bahadur Thnna. thus dit-'nvH
tTnTs"^"0"" C ° " r ' " ^ n m I v : l 1 m i r i n r l c t l n n n=nmst th" mili-

7. 4356647 SEPOY RABI KUMAR DEB BARMA,
4 ASSAM (t'ovtlmmouv)

(Elective date of the awaid : 3rd July 1988)
Sepoy Rabi Kumar Deb Barma was a Rifleman in his

Platoon tusked to carry nut search of area astride road Mul-
laitivu (Sri Ljnku). On the 3rd fuly 1988 when his platoon
was carrying out its task, it came under a very heavy fire of
AK-47, G-3 .ind hand grenades, The fire was uo intense that
before the plaloon could occupy a suitable position from
where they could leturn the fiie, three personnel were hit by
bullets and were incapacitated temporarily. Sepoy Rabi
Kumijr Hev Baimu observed that there were 18 to 20 mili-
tants, lie immediately went to the ground and crawled to-
wards the militants. His action motivated others to fojlow
him. When he was in clon.e range of the militants, he fear-
lessly charged and killed one militant dead and injured an-
other. The charge by the section unnerved the militants who
immediately came out of their position and ran for their lives.
Sepoy Barma pursued the militants and as hi; was doing so. a
burst of AK-47 rifle hit him on the left side of the chest. This
brave soldier later succumbed to the injury.

Sepoy Rabi Kumnr Deb Barma displayed conspicuous
courage and valour in action against the militants.

8, 2578762 HAVTLDAR SHANMUGA SUNDARAM,
5 M<\DRAS

(Effective date of the award : 16th July 1988)

On the 16th July 1988 a mobile patrol consisting of one
Junior Commissioned Officer and 15 Other Ranks v»as sent
out to aivu Pannakam and Tolpuram/Chulipuranl in Sri
Lanka to kill/apprehend a group of armed militants reported
to have been seen in that area. When the pntrol reached
near Victoria College Tolpuram, it came under heavy fire
from the militants and almost half of the patrol pnrtv includ-
ing the patrol leader were seriously injured. Havildar
Shanmuga Sundaram immediately assumed the duties of the
patrol leader and ordered his collragues to jump out of the
vehicles and *tirt firing at the militants, The Non Commis-
sioned Officer himself took up oppropriatc fire position in the
varandah of a shop and started engaging the militants effec-
tively. Despite s"rious iniuries and in total disrecud for his
life hr charged single handedlv at the ndvancing militants
while continuing to fire from the hip. In this most daring
net and against overwhelming odds, he killed one of the mili-
tants who wis Liter identified as the Area Comrmnder of
Tolnnram Motivated and inspired bv his personal example,
the other members of the natro] also got up and ehinjed at
thr militants The rest of the militants then fled from the
scene.

Havildar Shanmuga Sundaram, thus, displayed conspicuous
courage and valour in action against the militants.

9 3376395 T ANCE NATK MOHINDFR SINGH,
16 SIKH (Posthumous)

(Effective date of the award : 23rd July 1988)

On the 23rd Julv 1988 Bravo and Delta companies of 16
Sikh were tn.lced to search an area in Sri Lanka. At about
1030 hours. 11 platoon came under hcavv file of militants.
At the same time Delta company started closing in from the
Fast. They also came under heavy flic Delta Cornp.inv
Commander decided to launch an attack. One C[L-ncial Pur-
pose Machine Gun was taking heavy toll of (h<> iisspulfing
troops. Lance, Naik Mohinder Singh, T ight Machine Gun
number 1, fired at the bunker from the Inn r*osit;oi TTf
realised that his fire hnri lilile impact on sni'll loopholes Hr
d.i'bed towards the fiPMH an 1 caught th^ bniret of CJPIVJG.
Although ho received the full burst of fW and i'ied on (he
spot, his act silenced the miHants' GPMG v +1ic nu'Httmt
gunner fled in apprehension of the chaving Ttik mode It
possible for the assau'fiiT! comnnnv to move fniwird nn.l
rapture the hideout. His pi-r»oml exnmnV of • ii-'cmn cacri-
flcfc inspired his comrades to msh foiv T I -,'itn vn'-inc'"1

nnri capture the camp.

T anre Naik Mohinr'or .Singh, thus, clisplaved i m n'ci'O'-'-
courTPe rmd valour in net inn niuinst the militants.
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10 JC (NYA) 13605991 NA1B SUBEDAR MADAN
LAL, 1 PARACHUTE COMMANDO.

{Posthumous)
(hffectivc date o£ Ihe award : 16th August 1988)

Naib Subedar Madan Lai was ii member of a commando
team detailed for search and destroy operation in Alampil
Forest during Operation Checkmate IV in Sri Lanka. The
operation commenced on the 16th August 1988. Naib Sube-
dar Madan Lai was bringing up the rear of the Team with
his trap. He heard a distant noise. The Team Commander
asked him to take a patrol of 10 Other Ranks and to go to
investigate the noise. Naib Subedar Madan Lai having gone
150 metres to the right suddenly noticed a green tent of
militants. Having noticed movement inside the tent, he
quickly ciawlcd upto the tent, simultaneously giving orders
to his palro! to fan out nnd then fired two bursts from his
AK-47 inlo the tent. However, when Naib Subedar Madan
I a! was in the act of changing his magazine, he was fired
upon simultaneously from two trenches. Though fatally
wounded, he managed to fire his second magazine nUo to-
wards one of the trenches and hit one militant He later
succumbed to his injuries on the same day. Tr> this action,
three militants were killed and six to «even wounded, mostly
by the fire of Naib Subedar Madan Lai.

Naib Subedar Madan Lai displayed conspicuous courage
and valour in action against the militants.

11. 2869189 HAVILDAR PREM KUMAR CHAUHAN,
5 RAIPUTANA RIFLES

(Effective date of the award : 23rd August 198R)
On the 23rd August 1988, an unconventional method of

nabbing the militants in Sri Lanka in civil clothes nnd civil
van was adopted, On the Vavuniva-Manner rood in Sri
T-anka, Havildar Prem Kumar Chauhan flred at the armed
militants from the moving civil van injuring One of them.
Tumping off the moving van, he gave chase to the other mili-
tants. In a face to face encounter with a militant aimed with
AK-47 rifle when his own weapon got lammed, he lunged at
the militant and disarmed him after scuffle. After dls-
PosKcs'Mnff the militnnt of his rifle, he fired from the ••notched
AK-47 rifle nnd injured him. One AK-47 rifle and lot of
ammunition were silso recovered in this encounter.

Havildar Prem Kumar Chauhun, thus, displayed conspicu-
ous courage and valour in action against the militants.

12. WING COMMANDER DHIRF.NDRA NATH
SAHAE (11590), FLYING (PILOT)
(Effective date of the award : 24th August 1988).

On the 24th August 1988 when 'OP CHECKMATE' phase
llll) was being conducted by 4 Inf Div in Mitikaikulam
jungles in Sri Lanka, Wing Commander Dhirendra Nath
Sahae was detailed to stand by at Mulnitivu helipad with 4 x
16.57 mm RPS in offensive role. During a dare devil Attack
on the TAC HO of 7 Brigades, the mflitantB blew up one
AOP Chetak aircraft and managed to ctarnaie another. They
also managed to attack the HO with RPG and automatic
weapons thus gravely endangering lives of GOC, IPKF Land
Forces, other senior Army and Air FOLCC Officers present at
I hat location. We Cdr Sahae was immediately asked to
scramble in order to deal with the militants threat. He *ot
airborne and reached the area within record time of 12
minutes. He engaged tire militants and fired rockets at the
area as duelled b> jno hei airborne Chetak aircraft. He
•successfully nculKilised (he threat and ensured tafety and
security of the TAC HQ and senior Army and Air Force
Commanders at the site. Three militants were reported killed
due to his timclv action and thev were forced to withdraw
without cjusinit am lurther damaac.

Wing Commander Dhncndid Nalh Sahae, thus, displayed
exceptional r>i ofessiona) skill, devotion to duty, couragi and
biavcrv of a very high order in action against the militmHs.

13. C M'TAIN KAVIL ADH1KHARKUNNETH
MOHAN (IC-39681), 9 PARACHUTE
C OMMANDO

(KiTcctive date of the award : 10th October 1988)
Curtain Kavil Adhikharkunneth Mohan was the com-

mander of an ambush partv which laid a successful ambush
in Area Ommantai in Sri J ankti on the 10th October, 1988.
| h e ro'Yjolj'' wer ir c o m ' ' I e ( c I V taken by mirprlne when they

came into the ambush sito. Captain Mohan killed 13 mili-
tants, wounded 2 and recovered 9 weapons, 3 walkie talkie
sets and a large quantity of ammunition. He captured cipher
documents which proved to be of immense value in deciphci-
ing the transmissions of Ihe militants.

Captain Kavil Adhikbarkunncth Mohan displayed ,i rare
sense of judgement, conspicuous courage and valour in action
against militants.

14. 2464948 HAVtLDAR RUP LAI.,
3 PUNJAB

fEffectivc date oi the award : 2nd November 19RBJ

Havildar Rup Lai was the commander of a vehicle check
post at Kankarayan Kulam on road Vavuniva-Mankulam in
Sri I anka. On the 2nd November 1988 five other Ranks, weie
also deployed at the Check Post. The vehicle check post wus
attacked bv 10 to 15 militants who approached it in a ci\'l
lorry. The militants sprayed the check post with bullets from
automatic weapons and threw grenades killing five personnel
on the spot and seroiuslv injuring Havildar Rup Lai. The
militants rushed to the dead personnel, snatched their weapons
and tried to escape In the vehicle. Though seriously wounded,
Havildar Rup Lai continued to fire with his carbine and pre-
vented the militants from escaping. He shot down two mili-
tants who tried to snatch his weapon. Tn this process he wan
again hit but continued to hold on to his post and wounded
two more militants. Meanwhile reinforcement reschfd *ho
spot and four more militants were killed, their vehicle dei-
troyed and three weapons recovered.

Havildar Rup Lai. thus, displayed conspicuous courriRe and
valour in his fight with the militants.

15. TC-98872 SUBEDAR MART\ RUSSET,
1 MADRAS.

(Effective date of the nvvnrd : 26th November 1988)

Subedar Maria Russel win a Platoon Commnader of Alfa
Company, 5 Madras, located nt Karainagar in Sri Lanka. On
the 2*th November 1988 the Junior Commissioned Officer
while leading a patrol intercepted two militants who In-
stantaneously started firing. With exceptional courage and
determination, Snbedar Maria Russel cave hot pursuit and
personally killed self-styled Lieutenant Colonel Tnsoor and
self-styled Mafur Suri, the two most dreaded militants of the
area. He consistently dispiaved tenncity and leadership of
high auniifv and showed utter disregard for his jernorml
safety in the single minded pursuit of completing the task by
even point bevond the call of dutv.

16. 2768373 LANCE HAVILDAR ARUN RAMLTNG
MALT, 2 WATtATHA LTGHT TNTANTRY

(Effective dnte of the award : 27th December 1988)

On the 27th December 1988 Innce Havildar Arun Ramlinj
Mali aloiifiwith three men were carrying out the search of a
group nf about ten houses in area' Punochimunai in Sri Lanka.
While Ihe se;uch w:is in progress, suddenly the militants who
weir hilling in n neaihv house, opened automatic fire on
HaviUl.'i Vfnli's seauii paily with two AK-47 riflev The
militants also started lnhbins grenades at Havildar Mali's
partv. His pnrtv wns. thus, pinned down bv fir*. The Non-
Commissloried Officer realised that unless the mllitntnV fire
was neutralised there was every likelihood of his party ajr well
as the adioininc search parties sustaining fatal cnsliBltffci.
Without wasting time or nwaitinc instinictions from his Com-
panv Commander Tnncc Havildnr Mali ordcicd his nttrtv to
proviile him coverifie fire while he himself crawled forward
towards the house When he w:is nhouf 20 roftre<; f'"m it,
be not up and fired from hip position in utter disregard of his
personal safety. He slnnle handedlv shit dead all the four
militants who were in the houie and recovered two AK-47
rifles and 112 rounds of ammunition with five magazines.

T incc HfiviMar Arnn Rnmiirn; Mali. thut. liipplavrH con^
picuniis courser and valour in action nunlnst rl>e TniHtnnt*
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17. 3179188 SEPOY DHARAJIT SINGH CHAHAR,
4 JAT (Posthumous)
(Effective date of the award : 13th Januury 1989).

Sepoy Dharajit Singh Chahar of 4 Jat was a member of
party which Jaid ambush against the militants at the road
crossing on Vavuniya-manner road in Sri I.anka on the
13th January 1989. At about 0850 hours he spotted a group
of militants approaching from an unexpected direction through
tho thick jungle. He alerted the ambush group and opened
fire on the militants when they were at a distance of 10
metres.

During tho exchange of fire. Sepoy Sree Chand of his firoup
was wounded. One of the militants, after throwing his own
weapon towards his unarmed comrade, rushed forward to
snatch away the riflo from Sepoy Sree Chand. Sepoy
Dharajit Singh Chahar, in total disregard of his personal
gaiety, charged at the militant and fired at his stomach and
engaged him in hand to hand close combat and killed him
Another militant sensing danger from tho dare devil act of
Sepoy Chahar fired a fatal burst which took his life.

Sepoy Dharajit Singh Chahar displayed conspicuous
courage and valour in action against the militants.

18. SECOND LIEUTENANT AMARDEEP SINGH
BEDI fSS-33103). ENGINEERS

(Posthumous)

(Effective date of the award : 18th Jnnuary 1989)

On the 18th January 1989 Second Lieutenant Amardeep
Singh Bedi decided to carry out a search of tho jungle adja-
cent t o o agoon in Sri Lanka. Second Lieutenant Amardeep
Mngh Bedi spotted a few militants trying to cross the lagoon
at a distance of 700 metres. With a view to cutting off the
escape route, he manoeuvred his boat to close in on the jniil-
WW« « C en*LaRed f?f ?f,?1

pinB ra'»tant« and succeeded in
WMIHR one and Possibly killing or injuring three others and
thus, prevented the militants from escaping.

n n ^ ' ' e ^ C O n i d L i e u t , e n a n t Redi *™ moving through a
narrow channel, another group of about 10 to 15 militant*
waiting to cross the lagoon broucht down heavy volume of
fire including General Puroose Machine Gun fire on Second
Lieutenant Amardeep Singh BedPs boat which was bWly 70
metre, away from the bank. During the exchange of fire

^rw^KdA^^edSfheM,ur * °ther

«h)p qualities am! devotion to dutv. TV plan made hlllL

1 9 n 8 ? ! 7 ^ ^ ? ^ SWAWAV SINGH

U JAMMU AND KASHMIR LIGHT INFANTRY

fEffective date of the award : 2nd February 1989)

Haviklar Swarnn Sinch was Number 2 scout of a nl«fnnn
of 11 Jammu and Kashmir Light Tnfanfry which was eWen

and bravery, he charged at the militant with b™e h5nd< He
managed to snatch his rifle and then shot him dead

m S f j ff i 'wfM O n / b * P a r t ° f ?flviI<lar Swarnn SInph re-
sulted }n the ming of a number of militants and the caofirre
of a large quantity of arms and ammunition P

20. 5750333 LANCE NAIK KUMAR SINGH GURUNG,
6/8 GORKHA RIFLES

[Posthumous)

(Effective date of the award : 2nd March 1989).
One company sroup of 6/8 Gorkha Rifles opertitku; on a.

search and destroy mission encountered a militants camp in
the Keneral area of Nayaroo lagoon in the Wanoi sector
(Sri Lqnka) on the 2nd March 1989, This encounter which
initially started as an exchange of fire turned into a prolonged
enKacemcnt, lasting over twenty four hours. Lance Naik
Kumar Gurung of 6 / 8 Gorkha Rifles was the Radio Operator
of the Company Commander. He, alongwith the party, was
surrounded by approximately 100 to 150 militants. While
martninc the radio station, tho Non Commissioned Officer
sustained a bullet injury on his arm. Undeterred, he not only
continued to perform his duties but also killed three to four
militants.

Lance Naik Kumar Singh Gurung acted valiantly without
any regard for his personal safety and life and set a perosanl
example of the highest order. Finally, he was fatally hit by
the militants at close range and thus, made the supreme
sacrifice.

21. 13746410 NAIK SUKHDEV SINOH,
9 PARACHUTE COMMANDO

(Posthiimoii s)

(Fffective date of the award : 4th March 1989)
Naik Sukhdev Singh was rocket launcher number one of

1 Troop Alfa Team in Sri Lanka. On the 4th March 1989
the team faced a strong militant camp of approximately 150
strength. Under heavy fire, Naik Sukhdev Singh deployed hi*
Rocket Launcher. He was injured by a claymore mine but
continued to fire his rocket launcher, warding off determined
efforts by the militants to assault and encircle the team. He-
continued to flrc for nearly 90 minutes till ho Rot seriously
hit in tho head and was evacuated. He later succumbed to
his injuries on the 13th March 1989,

Naik Sukhdev Singh displayed conspicuous courage, bravei\
and valour in action against the militant?.

22. 4062451 LANCB NAHC JANGBIR SINGH,
4 GARHWAL RIFLES

(Posthumous)-

(Effective date of the awnrd : 22nd March 1989)
Lance Naik Jangbir Singh was performing the duties of

Light Machine Gun Number 1 with Number 14 Platoon of
Echo Company 4 Garhwal Hines. The company had b«en
tasked to advance, contact and reduce a militant camp In tho
Nayaroo lagoon area of Northern Vavuniya Sector (Sri
Lanka). On the 22nd March 1989 the leading platoon of th«.
company contacted the militants. A fierce exchange of fir.-
ensiled resulting in casualties In the platoon. It wns at this
time that Number 14 Platoon to which Lance Nnik JanRblr
Singh belonged, was tasked to move towards the southern
flank Lance Naik langblr Singh wan ordered to move hi«
detachment to a point approximately 30 metre* away and
engage the militants so that the rest of the platoon could ,juir
back to a safe area. In the dash to the Indicated point under
heavy fire, Lnnc« Naik langblr Singh was separated f'om
Number 2 of his detachment ^nd thin, reached there alone
Unmindful of the fnct that he was alone, he Immediately
engaged the militants with sustained and accurate fire Due
to his fire, the platoon commander regained balance and re-
deployed his platoon some 30 metres behind the area where-
contact had been made. However Lance Naik langblr
Singh • position came under heavy automatic fire and nn
RPF rocket burst above injuring him on the shoulderi

Though isolated and under crent strriN and pain Tancc
Naik Jangblr Singh continued firing accurately By the
time the platoon Havildar returned to rescue Lance Naik
SkSledtn £ 5 £ ™ Ht bV * h"™ <* "**»* fire

Lance Nallc Jangbir Sfnfih displayed conspicuous courace
and valour In action against the militant*.
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2~\ 13612851 NAIK RANJEET SINGH,
5 PARA (Posthumous)

(Effective dale of the award 8th April, 1989)

On the 8th April, 1989, based on information from a
captured haidcorc militant, a raid was launched to eliminate
a group of 10 armed militants Naik Ranjeet Singh was a
member of the specially selected raid team When the raid
croup reached a house, it came undci intense automatic lire.
Fire was immediately returned

When it was realised that the militants were trying to
flee to the Noith, the group was divided into two sub teams
Naik Ranjeet Singh noticed two militants bringing down
effective fire on number one sub team, thereby slowing their
advance Naik Ranjeet Singh realised that time was running
out and that the, militants were getting away. He charged
from behind the covei and while on the move flred and
killed one militant After killing the militant he chased
and wounded another militant who, however, managed to
escape As Naik Ranjeet Singh dashed beyond the cover,
he too received a bullet in the chest from a third militant
and was severly injured He was evacuated to Civil Hospi-
tal where he succumbed to his injury

Naik Ranjeet Singh displayed boldness, exemplary cour-
age and initiative in action against the militants

24 2870390 NAIK MAHAVtR SINGH,
7 RAJPUTANA RIFIES (Posthumous)

(Effective date of the award 31st May, 1989)

On the 31st May, 1989 Naik Mahavir Singh, a radio
operator of 7 Battalion Rajputana Rifles inducted into Sri
Lanka, was entrusted with the tajik of establishing a block
along with five other personnel to prevent militants from
escaping. His group was fired at by the militants who were
attempting to escape The Non Commissioned Officer
reached instantly and returned the fire He then gave un
mediate chase alongwith the platoon commander to prevent
the militants from escaping Both the Non Commissioned
Officer and his platoon commander were hit and injured
Inspite of being injured in his chest, Naik Mahavir Singh
continued to crawl forward lo close on and locate the mili-
tants, who had holed up in the bush Having located the
militants the Non Commissioned Officer engaged them with,
his carbine, killing both the militants holed up there This
led to the recovery of two AK-47 rifles However, Nali
Mahavir Singh succumbed to his injuries while he was being
-evacuated

Naik Mahavir Singh, thus, displayed conspicuous courage
initiative and valour in action against the militant* and made
the supreme sacrifice in the best tradition of the Army

25 MAIOR SURINDER SINGH (IC-39558),
16 RAJPUTANA RIFILES

(Posthumous)

(Effective date of the award Mh June, 1989)

Major Surinder Singh wai tasked to approach a suspected
militant hideout in an area east of Puttar in Sri Lanka. He
located and identified the hideout Thereafter, he decided"
to raid it On the 5th June, 1989 he organised hli patrol
of 15 ORs and went m for the raid during which he per-
sonally shot two militants The patrol observed two mili-
tants fleeing the hut The officer, without worrying about
his personal safety, decided to chase the fleeing militants
In the hut were lying two militants earlier shot by him
As he rnn past the hut one militant opened flre at point
blank range on Maj'or Sunndu Singh and injured him «eri-
ously Despite the injury on th« chest the officer turned
around, shot dead the injured militant und continued chas-
ing the militants till he collapsed on the ground He re-
fused to be attended to and directed his personnel to pursue
the militants Eventually, one of the fleeing militants was
shot dead Soon after the operation the officer was eva-
cuated to a field hospital where he was declared dead

Major Surinder Singh, thus, ditplayed conspicuous gallantry
and valour in the face of very adverse circumstances

26 5040010 HAVIJJDAR BHIM BAHADUR THAPA,
1 GORKHA RIFLES (Posthumous)
(Effective date of the award . 21st June, 1989)

Havildar Bhim Bahadui Thapa, a section commander of
7 Plutoon Charlie Company, tint Battalion of the First
Goikha Rifles was in ambush in aica Kontakkardn Kulam
(Sn Lanka) on the night of the 20th/2Jst June, 1989. At
about 0530 hours on the 21st June, 1989 he observed the
movement of 15 20 militants west of his location He im-
mediately informed his platoon commander Subedar Shiv
Darshan Singh Gurung, who in turn altered his entire pla-
toon Due to the rattling of a Light Machine Gun while
being adjusted, the militants got suspicious and started firing
indiscriminately with their automatic weapons. In the
meantime Company Commander Major S K, Mehta reached
there and after assessing the situation, he alongwith platoon
comjnander, Havildar Bhim Bahadui Thapa and Rifleman
Ganga Bahadur Ghala, moved lo a flank and .launched a
physical vssault on the militants

Duimg this assault, Havildar Bhim Bahadui Thapa got a
burst of bullet in the chest und staited bleeding profusely
but he continued fighting the militants and killed two of
them. He displayed a high sense of rcsjponsibility and
valour in combat and made the supreme sacrifice in the
highest tradition of the Army.

27 2767350 NAIK SHR1DHAR V1THAL
KURANKAR, (Posthumous)
18 GARHWAL RIFLES
(Effective date of the award. 8th July, 1989)

On the 8th July, 1989 a patrol party consisting of eight
personnel spotted two hardcore militants gomg on a bicycle.
On scemg the army vehicle, the militants discarded their
bicyclo in panic and ran for safety. One of the militant),
taking advantage of compound walls and built up area,
escaped Naik Shndhar Vithal Kurankar, driver of the
Commanding Officer's vehicle, swiftly manoeuvred his vehicle
to pursue the second militant Naik Kurankar, successfully
managed to knock down the militant but unknowingly ap-
plied the brakes bringing the \ehicle to a screeching h i t
when it was about. Jo run over the militant. The Command-
ing Officer Naik Kurankai and Rifleman Suresh Kumar
immediately got down from the vehicle and moved in front
of it to upprehend the militant, who by then had recovered
from the shock received from being knocked down by a
vehicle and had taken up A sitting position with an AK-47
in his hand.

Seeing the weapon in ready position m the hands of the
militant a metre and half away, Naik Kurankar pushed bis
Commanding Officer to one side and charged at the militant
in total disregard of his personal safety He leceived a
deadly volley of bullets from AK-47 rifles in his chest and
head and dropped down on the ground seriously wounded
He succumbed to injuries subsequently

Naik Shridhar Vithal Kurankar, thus, displayed conspicu-
ous courage and dedication to duty in action against the
militants.

28 13609104 HAVILDAR AJIT SINGH,
10 PARA (COMMANDO) (Posthumous)
(Effective date of the award 28lh August, 1989)

Havildar Ajit Singh waj one of the iquad commanders of
3 Trop of Alfa Assault Team 10 Para Commando. On
the 28th August, 1989, Number 3 Troop located at Alampil
(Sri Lanka), was tasked to carry out a search and dtttfoj
mission along road Alampil—Mullaitlvu. The Troop Com-
mander of Number 1 Troop deployed Havildar Ajit Singh1!
squad with a locket Lmncher on the flank to cover the move
of the Tioop The Troop came undei fire of small arms
and rockets

Havildar Ajit Singh realising that the Troop had been
ambushed by the militants, returned the flrc However,
assessing that the strength and position of the militants w u
formidable, he decided to encircle them Havildar Ajit Singh
deployed his squad on the flank and brought down con-
tinuous and effective flre on the militant*. Thin threat on
the flank diverted the attention of the militants and re-
duced the weight of fire on the remainder of the Troop In
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the ensuing, exchange of fire a rocket launcher detachment
paratrooper was wounded and a rocket launcher detach-
ment commander was killed. Havildar Ajit Singh himself
picked up the rocket launcher ami commenced tiring. In
the process, Havildar Ajit Singh also received a bullet in
the chest and died on the spot.

Havildar Ajit Singh, thus, displayed leadership qualities,
conspicuous courage and valoui in action and made the
supreme sacrifice in the highest tradition of the Army.

29 4267374 SEPOY OHN BR1T"1O KIRO,
9 BIHAR (Posthumous)
(Effective date of the award : 13th September, 1989)

Oa the 13th September, 1989, Sepoy lohn Britto Kiro,
Light Machine Gun Number one was navigating through a
heavily mined naki when suddonly a heavy volume ol fire
came from the iiont and the light flank. He immediately
went into firing position. In the process, he stepped on an
anti-personnel land mine. His light ioot was blown off.
Despite being grievously wounded, he biought down accu-
rate and effected lire on the militants. By firing his Light
Machine Gun he had gained precious time for his com-
rades. Sepoy John Britto Kiro now a casualty was being
carried on u sti etcher. The column had hardly moved 200
yards when it was again ambushed. The column came under
fire from the front and the right flank. Even in the casualty
state, he fired back at the militants. The firing continued
for 15 to 20 minutes. He kept on firing till he was fatally
hit in the throat by a bullet.

In the above action, Sepoy John Britto Kiro displayed
conspicuous courage, bravery and valour in action against
the militants making the supreme sacrifice in the best tradi-
tion of the Army.

No. 34-Pres/90,—The President is pleased to approve the
award ol 'Kirti Chakra' to the undci mentioned persons for
acts of conspicuous gallantry:—

1. G/4467-H CHAROEMAN GOLAK BEHAR1
PATNAIK
(Effective dut« of the award : 17th May, 1988)

On the 17th May, 1988 while supervising the formation
cutting work on Road BasoU-Bani-Bhaderwiih, Chargeman
Golak Behari Patnaik of 157 Formation Cutting Platoon of
BRO observed that the dozer was located at a very danger-
ous position. He displayed alertness of mind, withdiew th«
dozer and deployed men to remove the loose blasted piece*
of rock with a. view to avoiding any major accident. The
supervisor kept a dose watch for any falling rock or boulder
in the area where men were working so that timely caution
for withdrawal coold be given to his men. All of a sudden,
a huge slide came down while the supervisor was standing
on the valley side. He gave immediate caution to his work-
ing team, but himself went down with ihe slide and lost
his life.

Chargemen Golak Behari Patnaik displayed tremendous
courage and great sense of devotion to duty in saving Gov-
ernment property and life of his men b> giving tjmeU warn-
ing even when Mi» life was in the gravest pcnl,

2. G/121709-L OPERATOR EXCAVATING
MACHINERY GOPINATHAN PfLLAI

(Posthumous)
(Effective date of the award : 12th November, 1988)

Operator Excavating Machinery (OEM) Gopinathan Filial
of 156 Formation Cutting Platoon under Project Vnrtak of
BRO was deployed oa formation cutting work on Road
Tilfha-Nacho in Upper Subansin District of Arunactoal
Pradesh on 12th November, 1988. The blasting made the
rock loose and unstable. Despite shooting debris and grave
risk to his life, he kept on cleaning the road relentlessly.
Nothing could deter him. Suddenly a big boulder detached
itself from the rocky formation and took OEM Gopinathan
Pillai and his machinery into a deep ravine several hundred
feet down. All efforts to save him were in vain.

Operator Excavating Machinery Gopinathan Pillai, thus,
laid down his life while working for the country.

3 G/89178-H OPERATOR EXCAVATING
MACHINERY K.ANSI RAM. (Posthumous)
(Effective dale of the awuid : 20lh December, 1988)

Operator Excavating Machincty (OEM) Kansi Ram of
J68 Formation Cutting Platoon Care 113 Road Construction
Company under Project Himank of BRO was deployed for
snow clearance at Khardungla P.JSS on the 20th December,
1988, at an altitude of 18380 ft on Lch-Chalunka Road in
the Ladakh Region. Apprehending grave danger to their
lives on account of heavy snow drift and continuous snow
storm, the civil labourers working with OEM Kansi Ram
left the site. However, this brave Operator continued to
operate the dozer and clear the snow to ensure that the pass
was kept open and the line of communication on the other
side was maintained. Knowing fully well that the snow
drift and snow storm condition'; might prove fatal to his
life, OEM Kansi Ram continued with the snow clearance.
Sure enough after a while, a huge avalanche came down and
buried him alongwith the dozer, Inspite of prompt rescue
operations, OEM Kansi Ram breathed his last,

Operator Excavating Machinery Kansi Ram, thus, dis-
played courage and extreme devotion to duty and laid down,
his life in the best tradition of the Force,

4 G/118221-K OPERATOR EXCAVATING
MACHINERY ABHIMANU
(Effective date of the award : 31st December, 1988)

Operator Excavating Machinery (OEM) Abhimanu of
168 Formation Cutting Platoon/113 Road Construction Coy
under Project Himank of BRO was engaged in snow clear-
ance duty in the vicinity of Khardungla at an altitude of
18380 feet on Road Leh-Chahinka, a strategic road toNubra
Valley and Siachen Glacier. On the 31st December, 1988,
OEM Abhimanu was operating hi.s dozer near Khardungla.
The dozer got blocked with heavy snow accumulation. The
labourers who were deployed alongwith the dozer left the
site in apprehension of danger to their lives. But OEM
Abhimanu, despite severe snow blizzards, drifts and extre-
mely risky working conditions, continued dozer operations
to clear the snow. Consideration of the lives of troops
across Khardungla was upper most in his mind. While he
was working, a snow avalanche came hurtling down and he
was blown off to about 800 feet down in Ihe snow covered
valley. He ezhibiled cool courage and strong nerves and
came out of the snow on his own. Inspite of being in-
jured, he took his dozer again for operation, continued work-
ing till late in the evening and cleared the road for traffic.

Thus, Operator Excavating Machinery Abhimanu set a
rare example of outstanding courage and displayed the utmost
devotion to duty ai grave risk to his own Hfe.

5. SHRr KEDARNATH, KMEMKARAN,
PUNJAB.
(Effective date of the award : 20th July, 1989)

Shri Kedarnath, a Postal Assistant, Khcmkaran Post Office,
Punjab was kidnapped on the night of the 20th July, 1989
by a g»ng of three dreaded tcnorists armed with 2 AK-47
rifles and a revolver. Tlio terroiiiK mistook him for a
rich man and wanted some ransom money. Shri Kedarnath
wai made to walk barefoot for hours together and then
detained in a farm house. In the afternoon of the 2lst
July, 198* wfeea two of the terrorists were sleeping and t*e
third was standing guard outside tho room, Shri Kedaraath
took the AK-47 rifle lying close to him and fired at the
AK-47 wialding terrorist Jcet Singh who was standing guard
outside injuring him in the hand. After that Shri Kedamath
was quick enough to spray bullets on the remaining two
terrorists trying to oilcn him. Jeet Singh was again shot
while he was trying, to scale the boundary wall of the farm
house. All the three terrorists were eventually killed and
Shri Kedarnath handed over the two AK-47 rifles, one pistol
and some ammunition obtained lrom the possession of the
terrorists to the Police Station at Valtoha.

Shri Kedarnath, by his extraordinary presence of mind and
conspicuous act of bravery, managed to kill three hardcore
terrorists armed with lethal weapons without caring for the
grave risk involved to his own life,

No. 35-Pres/9O—The President is pleased to approve the
award of 'Shaurya Chakra' to tkc undermentioned person*
£dr acts of gallantry :—
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1. SHRI DIPENDRA NATH ROY,
JALPA1GUR1, WEST BENGAL

(Posthumous)
(Effective date of the awaid : 6tli December, 1985)

On the night of th0 6th December, 1985, at about 2330
hours, a gang of 15/20 miscreants stormed into the house of
one Sim Amarjit Ghosh of Kamakhyagun of Jalpaiguri,
Distuct. They threatened the inmates with physical torture
and took away cold ornaments, wrist watch, table clock,
clothes etc., worth Rs. 20,000/- On the same night, this
gang tried to commit another dacoity in an adjacent house
of that village. In tho meantime, all tho villagers woke up
and there was a hue and cry in the entire village with the
result thiit the gang started reti eating. Sonic villagers in-
cluding one Shri Dipendra Natb. Roy tried to /ipprchond the
dacoits even at the risk of their lives knowing lull well that
the miscreants had deadly weapons with them The dacoits
then attacked and injuiL-d four villagers including Shri Roy,
wlio died on the spot.

Shri Dipendm Nath Roy exhibited an exemplary act of
bravery and set a rare example of self sacrifice to protect
the villagers from the miscreants.

2. SHRI BUTA RAM,
AMRTTSAR, PUNJAB
(Effective date of the award : 5ih May, 1987;

On tho 5th May, 1987 Shri Buta Ram showed exemplary
courage and bravery in fighting the terrorists and was able
to overpower two armed terrorists at the risk of his own
life. Again on the 30th March, 1988 while he was sitting
in his Kiryana Shop, he saw a gang oi terrorists indiscri-
minately opening fire which resulted in the death of one
Shu Sat Naruin Sharmn. Shri Buta Uam alongwith his
gunman, engaged the terrorists in gun-fue and the terrorists
fled. Shri But* Ram chased them upto 1.5 kilometres and
was jblc lo apprehend one of them at gravo risk to his own
lite.

Shri Buta Rain displayed gallantry of a high order in
chasing hardcore terrorists and nabbing three of them, there-
by preventing loss of many innocent lives.

3. G/47377-L DRIVER MECHANICAL
EQUIPMENT PREM SFNGH VERMA
(Effective date of thc award : 13th March, 1988.)

Due to heavy rains the National Highway from Jammu
to Srmagar had been hit by several land-slides from the
6ih March to the 9th March, 1988. Without caring for his
personal safety, Driver Mechanical Equipment Prem Singh
Verma of 367 Road Maintenance Platoon of BRO attempted
to clear the road with his dozer but could achieve only par-
tial success. Heavy rains again on the 11th and the 12th
March, 1988, resulted in disruption of traffic on the 13th
March, 1988 due to land slide. With utter disregard to
his personal safety, DME Prem Singh Verma again started
clearance of the slide with his dozer. While he was operat-
ing thc dozer, its right track slipped towards valley side and
the dozer got stuck. He tried to extricate the dozer but in
vain. He then immediately started packing (tones below the
truck chain and ultimately prevented the costly dozer
from going down to the valley tide and thus, saved Govern-
ment property worth lakhs of rupees. On the 15th March,
1988 he finally had thc road cleared for one way traffic
with the help of another do^er, at a .great risk to his own
life.

Thus, Driver Mechanical Equipment Prem Singh Verma
displayed extra-ordinary courage, professional skill and ex-
ceptional devotion to duty in clearance of land slides and
in saving the dozer at a gruvo riik Lo his own life.

4. SHRI MUKHTIAR AHMED,
SULTANPUR, UTTAR PRADESH (Posthumous)
(Effective date of th8 award : Wth April, 1988)

On the 14th April, 1988 three miscreants divested Shri
Nurul Huda of Trilokpuri of his purse containing Rs. 390/-
whilc he was travelling in a DTC Bus plying on route No.
446. Shri Nurul Huda raised an alarm and the driver stop-
ped the bus in front of Hazrat Nizamuddin Police Station.
As soon as the bus stopped, all (he three miscreant* wh<>
were later identified as Manjeet Singh, Mohd. Shah id and
Surender Kumar tried to run away, but Shri Mukhtiar

Ahmed, in a daring attempt, chased them and caught hold
or one of them. Two of the lemaining miscreants whipped
out knives and stabbed Shri Mnkhtiar Ahmed. He did not
give up the chase despite the tact that he was budly injured
.uid bleeding prolusely. Ultimately he collapsed. He Win
lushed to the All India Institute OL Medicnl Sciences, where
he succumbed to his injuries the same duy,

Shri Mukhtiar Ahmed displayed exemplary courage and
gallantry of a high order in chasing and apprehending the
notorious criminals.

5. 3372430 HAV1LDAR DALJ3ARA SINGH,
3 MAHAR (Posthumous)
(Effective date of the award . 7lh May, 1988)

Huvildar Dulbara Singh of 3 Mahur was specially chosen
for the lask of re-establishing Ihe challenging post at Shivu
in Sia<_hen area. On ttic 7th May, 1988, at about 0600
hours, he set out with the link party ol two Non Commis-
sioned Officeis and tour Other Ranks from ASSAULT
SECTION for the SHIVA post. This was primarily to carry
out thc critical task of fixing the climbing ropes and con-
veying the final loads of essential rations and stores before
the actual occupation of the post. It had snowed heavily
thc previous night. In-spite of such heavy odds, Havildar
Dalbara Singh maintained a steady advance along the routo
towards the SHIVA post, displaying commendable diive,
determination, skill and leadership of the highest order.
When the link party was just about 300 metres short of the
final climb to the post, a massive 800 metres long avalanch*
came down the steep mountains slope and took with it th6
entire link party.

Rescue parties were immediately rushed to the site. A
day long search was launched till 1700 hour* that evening
and again the next day but in vain. Further search through
attempted had to be abandoned as the whole urea had be-
come extremely unstable and unsafe.

ILivildar Dalbara Singh thus displayed courage ajjainst
heavy odds and made the supreme sacrifices of his lite.

6. MAJOR RAJENDRA PRATAP SJNGH UC-32939).
BIHAR (Posthumous)

(Effective date of the awtird : 7th July, 1988)

On the 7th July, 1988 Major Rajendra Pratap Singh pro-
ceeded from his post at Ukhiul Town in Manipur on a spe-
cial mission to gather vital information regarding future plan*
of the underground organisation known as the National So-
cialist Council of Nagaland (NSCN). While returning through
the crowded Bazar of Ukhrul town, his vehicle was fired
upon by NSCN insurgents with M-22 Chinese automatic
rifles. The Officer, through grievously wonded, returned the
lire. Thc insurgents had to flee under the hail of bullet*
but the officer succumbed to his injuries,

Major Rajendra Pratap Singh displayed conspicuous gal'
lantry and leadership in the face of attack by the insuigent*
iesulting in the supreme sacrifice of his life.

7. 641460 SERGENT LAKSHMAN PRASAD
SWAMY, AIR FRAME FITTER

(Poithumous)

(Effective date of the award : 7th July, 1988)

Sergeant Lakshman Prasad Swamy, Airframe Fitter oB
one of Ihc Communication Squadron was travelling with
his family in a bus from village Budabar to Sujjangafh i«i
Rajastlian. on the 7th July, 1988. The bus got bogged
down in sand. The conductor while taking out a PSP
sheet from the bus roof, accidently touched the PSP sheet
with the overhead high voltage power cable where it got
Nluck, resulting in electric shock and severe burns to many
passengers,

Without caring for his badly injured wife and son or his
own personal safety, Sgt Prasad displayed iare courage and
presence of mind in that critical situation in which the
driver of the bus had fled thc scene. He ensured (be §afti
evacuation of all the injured and badly shaken passengers,
himself being the last to leave the illfated bus. But before
he could step out from the bus, the attendant in the distant
power house had replaced the blown-out fuse causing a
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second electric shock to the bus in which the saviour of all
passengers—Sgt Lakshman Prasud of Indian Air Force wa»
electrocuted,

Sergeant Lakshman Prasad Swamy, thus, gave a raic dis-
play of selflessness and courage in saving the lives of his
co-passengers at the cost of his own life.

8. KUMARI MONISHA VERMA,
VIVKK. VIHAR, DELHI

(Effective date of the award: 11th August, 1988)
On the 11th August, 1988 Kumari Monisha Vermu, a

ntudent of M.A.(Final) (English), Indraprastha College,
displayed bravery, presence of mind and physical strength
in her encounter with five men, who assaulted her in. a
fast moving D.T.C. bus in which she was travelling. She
inflicted injuries on these persons by hitting them on their
faces with her sports shoes and jumped out of the runniiiK
bus. In the process, she pulled out one of the assaulters and
succeeded in overpowering him.

By this act, Kumari Monisha Verma risked her life to
iave her honour and dignity.

9. G/13585-X DRILLER JAS RAM {Posthumous)

(Effective date of the award : 3rd October, 1988)
Priller Jas Ram of 219 Permanent Works Platoon Project

Swustik of BRO was deployed with his dozer for the for-
mation cutting for the construction of a new road Yum-
thang-Yumesomdong in North Sikkim. At about 1300
hours on the 3rd October, 1988 while he was engaged in
formation cutting operation along the difficult and risky ter-
rain, his machine lost balance as loose earth below it gave
in. Driller Jas Ram, instead of jumping out of the machine
lo savo his life, continuously struggled with immense cour-
age till the last in order to bring the machine under control.
With his valiant effort, he could prevent the dozer from
rolling down into the river below, but could not prevent
the machine from getting overturned. Driller Jaa Ram still
kept on holding on to the control levers in the operator's
•cat and the dozer ultimately stopped rollinc about six
metres below the road. In the process. Driller Jaa Ram
tustained sever© injuries and breathed his last on his way to
the hospitnl.

Driller Jas Ram, thus, exhibited exemplary and conspi-
cuous courage in savins the costly equipment from major
damages and made the supreme sacrifice of his life.

10 ' PLYEWDGRC!PILOT)DER S A W r V M I S H R A ( 1 4 O 9 4 ) l

fEffective date of the award : 7th October, 19881

A team of seven European Trekkers between the ages of
30 to 70 years had been stranded at an altitude of 14500
feet in Bhutan. One of them hud already die A and the rest
were in a critical condition. They were reported to be suf-
fering from High Altitude Pulmonary Oedema (HAPO)
nnd unless immediately evacuated would have met the iame

On the 7th October, 1988 Squadron Leader Sanjiv Mwra
ww detailed for the casualty evacuation miusion. Although
he was aware that the place of evacuation was located
well above the normal operating limits of the Chetak
helicopter and that too In an uncharted territory, Sqn Ldr
Misra decided to proceed with the mercy mission since
any delay would have resulted in more fatalities. He took
off with a senior Bhutanese official on board and ihowinfj
exceptional skill quickly searched the area and located
four survivors. Inspite of the extremely difficult hilly ter-
rain, he managed to put down the heliropter on a narrow
ledge and evacuated two of (he more serious casualties. He
now learnt that the dend foreigner and the other two sur-
vivors were branded at a place 2/3 mflen away and
their condition was even worse, Sqn Ldr Misre flew the
two casualties to Thimpu, kept the rotor going nnd then
after quick refueling at Paro proceeded to the iccond loca-
tion. Since no clear place wai available, after consider-
able search and bringing all his experience into play he
managed to hold the helicopter on a small patch in a. hilly
•Iream which wn« itrewn with hujte boulders. He left the

senior official at this sit© to guard the body and evacuated
the two casualties to Thimpu. Once again, after quick re-
fuelling, he went to the- 1st location and flew out the remain*
ing two casualties. By this time the weather had deteriorat-
ed and he had already been flying for over 5 hours. Bui
realising that the civilian official guarding the dead body
was in peril and would not survive the night, he went back
once again and rescued the civilian along with the dead
body.

Throughout this mission, Squadron Leader Sanjiv Misra
showed high professional skill and exceptional courage.

11. 14701106 SEPOY HIRA BALLABH NAGARK.OTI,
20 KUMAON posthumous)

(Effective date of the award : 12th October, J988)
During floods in Ferozpur District, Sepoy Hira Ballabh

Nagaikoti was detailed as one of the crew members of
the rescue party operating near Village Lalluwala on Road
Makhu-Jallandhar. On tho 12th October, 1988 at approxi-
mately 1215 hours when Sepoy Hira Ballabh Nagarkoti and
the other crew members were ferrying, a party of approxi-
mately 20 civilians, the BAUT capsized. Woinen, children
and others started drowning. Sepoy Hira Ballabh Nagar-
koti with all his strength managed to get the BAUT right.
He hen jumped back into the 35-40 feet deep water to
rescue the drowning persons. He was an excellent swim-
mer and with great ettort pulled three persons including one
women and got them inside the BAUT- By then he was
totally exhausted and out of breath, but could not itand
and see the others struggling in the water. Therefore,
without caring for the safety of his own life, he again jump-
ed into the water and swam to rescue a woman. The
woman in panic clung to his neck. Sepoy Hira Ballabh
Nagarkoti struggled with all his strength to get the drown-
ing woman out but was too tired to swim back to the BAUT.
He wae trapped in tho weeds and the submerged branches
of kikar trees and could not save himself.

Sepoy Hira Ballabh Nagarkoti, thus, displayed exemplary
courage in saving persons from drowning at the cost of his
own life.

12. 1473314 SAPPER MAHIPAL SINGH, ENGINEERS
{Posthumous)

(Effective date of the award : 12li October, 1988)
Sapper Mahipal Singh was detailed as one of the crew

members of the rescue party led by Havildar Sahadev Singh
operating near village LaUuwala on Road Makhu-Jallandhar.
On the 12th October, 1988 when Havildar Sahadev Singh
and his crew were ferrying a party of approximately 20
civilians, the BAUT overturned. Women, children and
others were drowning. Late Sapper Mahipal Singh, with all
his might got the BAUT right and jumped into 35 feet to
40 feet deep waier to rescut the drowning persons. With
great difficulty, he pulled 3 persons out of water and
brought them into the BAUT. But then, he wan exhausted
and out of breath by then but in utter disregard of his own'
safety, he jumped into the water once again. He fought
hard to get the drowning persons out but was too tired to
swim back to the BAUT and was drowned himself.

Sapper Mahipal Singh, thus, displayed exemplary courage
in laving persons from drowning at I he cost of his own
life.

13. 1556953-W LANCE NAIK OPERATOR EXCA-
VATING MACHINERY BAKSHISH SINGH

(Effective date of the award : 25th December, 1988)

During December, 1988 the Khardungla Pass area ex-
perienced heavy snowfall accumulation ranging from 20
feet to 30 feet. On the 25th December, 1988 while Lance
Nflik Operator Excavating Machinery (OEM) Bakshish
Singh of 168 Formation Cutting Platoon under Project
Himank of BRO was clearing the snow with his dozer, a
very heavy avalanche came down. Lance Naik Bakshish-
Singh alongwith his dozer got buried in the mow.
Undetered by this calamity and inspite of injuries. Lance
Naik Bakshish Singh retrieved his dozer with the help of
labourers. This fearless opeartor, without caring for hi*
Injuries, Immediately resumed ibo work of snow clearance.
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braving severe blizzards. It was only after dusk when the
task was completed that Lance Naik Bakshish Singh attend-
ed to his owa injuries.

Lance Naik Bakshish Singh, thus, displayed high degree
of devotion to duty and great determination to complete
his task against the adverse climatic conditions.

14. 1077271 SOWER RITU RAJ PANDEY, ARMOUR-
ED CORPS

(Effective date of the award : 13th January, 1989)
Sower Ritu Raj Pandey of 81 Armoured Corps Regiment

was on annual leave from the 10th January, 1989 and stay-
ing with his brother in Patna. At about 2000 hours on 13th
January, 1989 he was suddenly woken up by screams and
shouts. He quickly came out of the house and saw three
armed persons trying to snatch and rob on Shri Sanjay
Kumar of his video camera. The victim was desperately
shouting for help. There were many on-lookers but none
was ready to help. Sowar Ritu Raj Pandey endangering
his life quickly came to the help of Shri Sanjay Kumar but
was shot in the shoulders. He was seriously injured. In
spite of his injury he managed to save Shri Sanjay Kumar
and his video camera.

Sower Ritu Raj Pandey, * thus, exhibited exemplary courage
in foiling an attempted robbery at grave risk to his own
life.

15. G/88757-H POINEER UTHAMAN
(Posthumous)

(Effective date of the award : 28th January, 1989)
On the 28th January, 1989 Pioneer Uthaman of 1654 Pnr

Coy of Project Sewak of BRO was driving his road roller
on Tengnoupal New Samiti Road after finishing the day's
work. The road was on a descending gradient. Suddenly
the Roller developed a fault and the braking mechanism
topped functioning. As a result, the Roller started moving
•reiy fast and went completely out of control. There were
many children playing on the road. To save these child-
ren, Pioneer Uthaman took the Roller towards the hill side
and tried to stop it by taking it on a small approach road
Which was on an ascending gradient. In doing so, the Rol-
ler tilted and toppled on its side. Pioneer Uthaman got
trapped under the Roller and was crushed to death.

Pioneer Uthaman, instead of panickino and jumping out
of the Road Roller to save his own life, exhibited cool
courage, extraordinary devotion to duty and deep concern
for the life of the children playing on the road.

16. WING COMMANDER CHEKURI MOHAN RAO
(10561) FLYING (PILOT), (Posthumous

(Effective date of the award : 26th February, 1989)
In February, 1989 Wing Commander Chekuri Mohan

Rao's unit was called upon to launch a mission to rescue
twelve casualties belonging to Snow and Avalanche Study
Establishment (SASE1 from Bara-Lacha-La, who ware in-
volved in serious avalanches in snowbound areas. Wing
Commander Rao detailed himself to undertake this difficult
mission and lead a section of two Cheetah helicopters for
the rescue operation.

On the 26th February, 1989 displaying exceptional skill
and consummate courage, he crossed the Rohtang Pass in
extremly turbulent weather and landed successfully on the
small and snow covered helipad at Bara-Lacha-La at an
altitude of 16000 feet and evacuated three SASE casulties
to Manali. After refuelling and unmindful of his personal
safety, he took off again and landed at Bara-Lacha-La
in marginal weather. On the return flight Wg Cdr Rao
had on board his co-pilot and three SASE casualties.
Shortly after getting airborne from Bara-Lacha-La, his
helicopter developed severe vibrations and the aircraft became
almost uncontrollable. It was a grave aircraft emergency
aggravated by poor visibility and marginal weather. Using his
extraordinary flying skill, he managed to guide the virtually
mcontroflable aircraft towards the only available
rery small flat piece of land on a hill slope. Dis-
playing tremendous courage, he managed to turn the
lelicopter during the last stages of force landing in
such a manner that he personally took the
major brunt bf the impact with the hill slope. While all
j e other occupants survived, Wing Commander Rao sus-
tained serious injuries and- after 12.,. hoursi in the sub-zero
snd treacherous climatic conditions at that high altitude, he
uccumbed to his injuries.

Wing Cominander Chekuri Mohan Rao demonstrated
courage and devotion to duty of a very high order and
made the supreme sacrifice of his life in the finest tradition
of the Air Force.

17. 843014 LANCE NAIK BIR BAHADUR CHHETRT,
9 GORKHA RIFLES

(Effective date of the award : 16th March, 1989)
On the 16th March, 1989 Lance Naik Bir Bahadur

Chhetri of 3/9 Gorkha Rifles was detailed to collect docu-
ments from the State Bank of India, Ranchi and mail from
Station Headquarters Ranchi. While he was on his way, an
explosion took place. He saw two persons in civil dress
one carrying a black bag and the other a pistol, threatening
the people. He asked the two persons what they were do-
ing. At this, one of them threw an explosive device at him
and started^ running away. Lance Naik Chhetri chased
them. They warned his repeatedly not to follow them. But
he did not give up the case even when he was wounded on
the outer side of his right palm by a pistol shot fired at
him. Finally, one of the miscreants entered a house and
bolted it from inside. Lance Naik Bir Bahadur Chhetri
also entered the house and after a furious hand to hand
struggle managed to overpower and apprehend the miscreant
and handed him over to the police.

Lance Naik Bir Bahadur Chhetri thus, displayed exem-
plary civic sense, indomitable courage and extraordinary
gallantry in his flight with the miscreants.

18. SHRI ANATH BHATTACHARJEE, MIDNAPORE,
WEST BENGAL

(Effective date of the award : 15th April, 1989)

On the 15th April, 1989 Shri Anath Bhattacharjee whil«
working on the roof of his house alongwith his elder
brother, Shri Bhushan Bhattacharjee heard a big noise fol-
lowed by commotion in the village. He spotted a crashed
aircraft 300 yards away which was on fire with a lot of
smoke billowing out of it. Despite repeated warnings by the
other villagers, Shri Anath Bhattacharjee rushed to the
burning aircraft following his brother and heard the pilot, Lt
U. Sondhi shouting for help. Shri Anath Bhattacharjee
alongwith his elder brother, Shri Bhushan Bhattacharjee tried
to lift the pilot out of the burning wreckage. As the pilot's
left leg was stuck, they could not take him out easily Com-
pletely unmindful of the fire and the scathing heat, Shri
Anath Bhattacharjee kept holding the pilot till his elder
brother succeeded in pulling out the trapped leg of the pilot.
No sooner had Shri Anath and his elder brother carried the
pilot away from the burning wreckage to safety than the
aircraft exploded into a huge fire ball.

Shri Anath Bhattacharjee displayed exemplary courage,
determination and bravery of a very high order by staking
his own life to save Lt. Sondhi who was trapped in the
burning wreckage of the crashed aircraft.

19. SHRI BHUSHAN BHATTACHARJEE, MIDNA-
PORE, WEST BENGAL

(Effective date of the award : 15th April, 1989)

On the 15th April, 1989 Shri Bhushan Battacharjee while
working on the roof of his house alongwith his younger
brother Anath Bhattacharjee heard a big noise followed by
commotion in the village. He spotted a crashed aircraft 300
yards away was on fire with a lot of smoke billowing out
of i t Despite repeated warnings by the other villagers,
Shri Bhushan Bhattacharjee rushed to the burning aircraft
alongwith his brother and heard the pilot, Lt. U. Sondhi
shouting for help. Shri Bhushan Bhattacharjee alongwith
his younger brother Shri Anath Bhattacharjeei tried to> lift
the pilot out of the burning wreckage. As the pilot's left
leg was stuck, they could not take him out easily. Com-
pletely unmindful of the fire and the scathing heat, Shri
Anath Bhattacharjee kept holding the pilot till his elder
brother succeeded in pulling out the trapped leg of the
pilot. No sooner had Shri Bhushan Bhattacharjee and his
borther carried the pilot away from the burning wreckage
to safety than the aircraft exploded into a hug,e fire ball.

Shri Bhushan Bhattacharjee displayed exemplary courage,
determination and bravery of a very high order by staking
his own life to save Lt. Sondhi who was trapped in the burn-
ing wreckage of the crashed aircraft.
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20. LIEUTHNANT UDAY KUMAR SONDHI tO2897
H) (PILOT), INDIAN NAVY

(Effective date of the award : 15lh Apiil, 1989)

On the 1Mb. April, 1989 Lieutenant Uday Kumar Sondhi
was authorised to fly as No. 2 in a tactical toimation. The
sortie was normal till the aircraft was being turned on to
finals. On attempting to loll out of the descending turn. Lt.
Sondbi experienced jamming of the control column and
could not roll out of finals. Showing exceptional alacrity
and awareness he correctly operated the scrvodyne dump
valve nnd opened thiottle despite the critically low reaction
time available. However, he gained only a limited con-
trol of the aircraft and was unable to roll out of the Hun
Faced with the likelihood of the aircraft crashing into a
populated village on the appioach. Lt Sondhi displayed
exemplmy courage by staying with the aircraft despite im
metwe danger to himself. He used the limited control
available to him to avoid the village and crashed in an open
and unpopulated area thus saving a number of lives. Even
after crashing with the aircraft and his own flyinR clothing
in flames, Lt Sondhi displayed remarkable presence of mind,
composure and professionalism in exhorting ihe civilian*
who arrived on the scene to come to his aid. Lt Sondhi's
left ankle was jammed in the crash and displaying commend-
able resist?nee to pain and with flames licking at his body
he was able to drag his leg out. Literally on fire, ha was
still able to instruct the locals in pulling him out of the burn-
ing wreckage. During this ordeal, he suffered 45% severe
burns and subsequently his left leg was- required to be
amputate below the knee. Lieutenant Uday Kumar
Sondhi, thus, displayed tremendous courflRe and presence of
mind in a very critical situation.

21. SHRT DUNGAR RAM GATIYALA, JODHPUR,
RAJASTHAN (Posthumous)

(Effective dote of the awnrd • 19th April. 1989}

On the 19th April, 1989 a aaajs of ten-ousts stormed into
the State Bank of Tndia at Sndul town in Ganganasar Dit>-
rict of Rajasthan with the intention of looting the bank.
The guard. Shri Jaguram without caring for his own safety
grappled with the terrorists in a bid to prevent them from
entering into the bank, fully knowing that the terrorists were
armed with revolvers and tis such this encounter with them
could cost him his life. Tn the ensuing struggle with the ter-
rorists. Shri Jngurum was hit fatally hv one of the builds
fired upon him by the terrorists. After killing the guard.
the terrorists entered the bant. Tn (he meanwhile, the Bank
Mannger Shri Dungar Ram Gatiyala who came io IUIOH-
of this attempted robbery immediately switched on the :i1sirm
and without losing iiny moment la del'bemtions and in com-
plete disregard of his own life, came out of his chamber and
tried to apprehend one of the terrorists. In the struggle
that followed, he wae fired for him. Shri Galiyala lost h's
life in his noble attempt to save the Rank from beinu robb-
ed.

Shri Oungar Rain Gatiyula displayed com ape and devn-
tion to dutv of the highest order and even at the coat (if
liia preciou*. life was instrumental in foiling the attempt to
TOb the bunk of huge cash of Rs. 5 crore.

22. SHRT JAGURAM. JHUNTHUNU, RAJASTHAN
(Posthumnu\)

(Fffective date of the award : 10th April, 1989)

On the 10th April, 1989 a sane of terrorists stormed in'o
the State Bank of Tndia at Sadul town in Ganganasar Dis-
trict if Raj- Mhan with the intention of looting the bank.
T>e fuiard, Shri Jacur.'im without caring for his own safety
giappled with the tenorists In a bid to prevent (hem from
entering into the hank, fullv Vnowinn ihiit thf tenorists
were aimed with levolyers and :is such this encounter with
Ihem could cost him his life. Tn Ihe rnsnim> ")tnii'i>le with
the terrorists. Shri Ja Hiram was hit fatallv by one of the
bullets fired upon him by the terrorists. After killing the
puard. the terrorists entered tit? bank. In the meanwhile,
the Bank Manager Shri Dune-"1 H'im Giitivnla who came to
know of this attempted rohhn-y immediately switched on
the alarm and without losinp any moment in deliberations
and in complete disregard to hs own life, came out of his
chamber nnd tried to apprehend one nf the terrorists Tn
the struggle that followed, he win filed upon from a revol-
ver hy one of the tcnvMii* which proved fatal f̂ om him.

Shri Jiiguram displayed courage and devotion to duty of
the highest order and at the cost of his life was instru-
mental in foiling the attempt to rob the bank of huge cash
of Rs. 5 crore. ^

RAJIV MEHR1SHI.
Dcpuy Secretary to I lie President.

CABTNET SRCRETARIAT

New Delhi, the 30th March 1990

No. A. 11019/5/87-Ad.I.—The National Transportation
Safety Board which was set up vide resolution of even num-
ber dated 10th September, 1987 will stand wound up with
effect from 1st April, 1990.

DEEPAK DASGUPTA, Jt. Secy.

DEPARTMENT OF ELECTRONICS

New Delhi, the 20th March 1990

RESOLUTION J ,

No. 15(32)/89-SDA-yol.m.—1. It has been decided by
the Government of India to set up a society to be known a«
"Software Technology Park, Tune" under the administrative
control of the Department of Electronics, Government of
India.

2. The Registered office of the society shall be at Pune.

3. The main objectives of the society are as follow*:

(A) TO establish and manage the infrastructural resour-
ces such as communication facilities core computers,
buildings, amenities etc., and to provide services to
the users (who undertake software development for
export purposes') for development and export of
software through data links.

i (b) To carrv out development and export of Software
and software services.

(c) To undertake expwt promotion activities such a*
technology assessments, market analysis, market
segmentation etc.

(d) To train and 'or orient professionals in the field of
Software Technology.

(e) To undertake and ene«urR££ «}*sigTV and development
in the field of computer software and software tn
Bineering.

A. The Secretary to the Govt. of India, Department of
Electronic* shall be the VISITOR of the Software Techno-
logy Park, Pune.

5. The Software Technology Park. Pune will he managed
by the Governinp Council and the Standing Executive Board.
in accordance with the Memorandum of Association and
Rules <t Regulations as approved by the Department of Elec-
tronics, Government of Tndia The compositions of the
Governing Council anil Sliding Executive Board are as
follows :

T. Governing Council :

Chairman

1. An officer of the Deptt. of Electronic* nominated by
the Deptt. of Electronics, Govt. of Tndia.

Members

2. Representative of the Govt of Maharashtra.

3. Executive Direclor, Electronics A. Computer Software
Fxport Promotion Council.

•4. Rfpresentali\e of user industry participating in th?
Technology Park.

5. Financial Adviser. Deptt. of Electronics, Gort. of
Trdia or his representative.

ft. Representative of Ministry of Commerce, Govt. of
Tndln.
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7. Member of Software Development Division Deptt. of
Electronics, Govt. of India.

8. Two Nominees of Secretary to the Govt. of India,
Department of Electronics.

Member-Secretary

9. Director, Software Te-hnology Park.

II. Standing Executive Board

Convenor
Ci) Director. Software Technology Park, I'nnc,

Member
(bj Repiesentaiive of Software Dev. Divn, DOK.

Member
ic) RiijiriiSL'iilaiive of Financial Advisor, DOE,

Hindi version will follow.

ORDER
Ordejed ihut tho resolution be published in the Gazette of

India. Ordered also that copy of the resolution be commu-
nicated to the Ministries/Departments of the Government of
India and all others concerned.

A. K. AGARWAL, Jt. Secy.

PLANNING COMMISSION

New Delhi, the 22nd March 1990

RESOLUTION

No. ViII-2/90-IJSC.—The Committee for Studies on Eco-
nomic Development in India and Japan set up vide planning
Commission Resolution No. F. 13(39)/62-Admn.I dated 1st
June, 1962 and redesignated as "India-Japan Study Com-
mittee" vide Resolution No. VIII-2/79-IJSC dated 13th
January, 1979 and last reconstituted vide Planning Com-
mission Resolution No. VIII-2/85-IJSC dated November 4,
1985, is hereby reconstituted as follows :

Chairman
Dr. A. K. Ghosh

Members
Prof. C. N. R. Rao
Shri Manfosh Sondhi
Shri Viren Shah
Shri Y. L. Agarwal
Shri Muchkund Dubey
Ptof. Deepak Nayyar

Member-Secretary
Shri M. C Guptu

ORDER
Ordered that a copy of the Resolution be communicuted to

all State Governments, Ministries of the Government of
India. Prime Minister's Secretariat, tho Cabinet Secretariat,
the Secretary to the President, the Military Secretary to tho
President and Indian Ambassador in Japan.

Ordered also (hat a copy be published in the Gazette of
India.

The 27th March 1990
No. M-110I1/1/90-PP.—In supersession of the Planning

Commission's Resolution of even number the Government
of India have decided to constitute a Panel of Advisers,
which would interact closely with tho Planning Commission
on a rcpuhir basis to take stock of development and would
sufifi'iM various policy options and programme sfiategies.

2. The Panel will consist of the following Members :
M) Achanii Ramaminlhy,

•.fll.11,i 1 UllHKiIi.
iJitulj oram,
Blstriu Mun£i)>ui, • '
Bihar 811313.

&—31GI/90

(2) Dr. D. T. Lukdawala,
Bldg, 5, Lady N-Cot Orphanage,
7 Chaupati Road,
Bombay-400 007.

t i ) Dr. K. N. Raj,
Nandavan,
Dalava Kunnu,
Kumars purara,
Trivandrum-695 001.

i4) Dr. K, S. KrisJinaswumy,
Pranathi,
Plot No. 1706, 14th Main,
?0'h Cioss, Bnnashunkari Slagc II,
Uangalore-560 070.

(5) Dr. V. Kin ion,
Chaiimim.
National Dairy Development Board.
ANAND (Gujarat)-388 001.

((•>! Dr. Amulya Reddy,
Indian Institute of Science,
Bangalore-560 012.

(7) Dr. Vina Mazumdar,
Director,
Centre for Women's Development StudiM,
B-43, Panclisheol Enclave,
New Ddhi-110 017.

(8) Dr. V. A. Pai Panandikar,
Director,
Centre for Policy Research.
Dharma Marg, Chankyapuri,
New Ddhi-110 021.

(9) Dr. Y. P. Rudrappa,
121, 6th Cross, 10th Main,
Raj Mahal Vilas Extension,
Bungalore-560 080.

(10) Dr. M. V. Bokarc,
Vice-Chancellor,
Nagpur University,
Nagpur-1.

(11) Prof. Deb Kumur Bose,
Chairman,
West Bengal State Electricity Board, and
Member, State Planning Board,
Calcutta.

3. The Members of the Panel will be entitled to travel by
:rii in executive class or by rail in first class alrcondltloned
for journeys relating to the work of the Panel.

4. Planning Commission will provide board and lodging to
outstanding Members at the place of the meeting.

5. Conveyance in connection with the work of the Panel
-.'< (he place of meeting will bo provided by the Planning
Commission.

6. The Members of the Panel who do not avail of the" faci-
lities mentioned in Para 4 and 5 above will be entitled to
daily allowance (DA) or conveyance allowance (CA) ae
admissible to the Members of High Powered Commit' ees
;ind specified in Department of Expenditure O.M. No. 19020/
1/84-E-1V dated 23rd June 1986 (as amended from time to
time). The expenditure on TA, DA and CA will be borne
by the Planning Commission.

7. The Panel of Economists constituted vide Planning
Commission's Resolution No. A-12034/2/83-Adm.I, dated
March 25, 1983 (as amended from time to time) will cease
to function with immediate effect.

y This Resolution supercedes the Resolution of even num-
[.ec duted 21-2-19P0 published in the Gazette of India, Part
T, Section 1.

ORDER

OKiii-.iiiD l/u't ;; ~opv ^( the Resolution bo communuicafed
lo nil concerned . A ih'A it bt- published m the Gazette oi
ttiAi i for general jillunoatiou.

J. C. DANGWAL, Director <Admn.)
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(DEPARTMENT OF OFFICIAL LANGUAGE)

(TECHNICAL CELL)

New Delhi, the 29th Match 1990
RESOLUTION

No 12015/34/87-OUTC)—The Committee of Pai {la-
ment on Oftlcii.il J anguages was constituted undei Section
4(1) of Official Languages Att, 1963. The Committee sub-
mitted its Second Report to the President in My, 1987
making recommendations about the mechanical facilities in
Devanaguri in Government offices In accordance with
section "4 H) ot the Official Languages Act, 19G1 it v,,is laid
on the table ot the l.ok Sabha oti 29th Maich, 198S and the
Rdjya Subha on 30th Maich, 1988. fts copies were tent to
the Governments of Slates and Union Territories Since the
recommendations me Ielated to the woik being done in
various Ministries/Departments,, they were also consulted in
this regard. After taking into consideration the views of the
Governments of Slates and Union Teintoncs, II has been
decided to accept most of the recommendations of the Com-
mittee cither in full or with some modifications. Theiefore.
in accordance with 'Vrticle 4(4) of the Official Languages
Act, 1963 (he undersigned is directed to convey ihe orders
of the President, regarding the recommendations contained
in the Report of the Committee, as follows :—

(1) The Committee has recommended that (a) by
1990, the percentage of Devanagari typewntcis
should be at least 90% in offices located in region
"A", 66.60% in offices located in region L'fl" and
25% in offices located in region "C". This is appli-
cable to pin-point, bulletin, portable and electric
typewriters also besides ordinary typewriters, (b) It
should also be ensured that every office has .it least
one Devanagari typewriter and purchase of addi-
tional typewriters should be made according to the
peicentages proposed above.

The recommendation of the Committee has been accepted
with the modification that the Department of Official Lan-
guage may issut- orders for attaining the targets proposed by
the Committee by the end of 1994-95. In the light of the
recommendation of the Committee, the previous instructions
of the Department of Official Languages that every oflice
should have at least one Devanagari typewriter, may be reite-
rated in these orders and it should be cnsuied thai the Lugct^
prescribed by the Committee are achieved by the end cf
1994-95 by incieasing the existing number of Devanagari
typewriters every year by about 20%. The arrangements foi
training in Hindi stenography and Hindi typing may also be
made accordingly. These targets should also be reflected
every year in the annual programme foi the implementation
of the official language policy.

(2) Regarding the lypewrilers the Committee has leuim-
mended that

(a) The rcseaich and development of the electronic
typewriters should be encouraged so that only
Devanaoari electronic typewriters can be manu-
factured in the countrv as early as possible and
when these are available, the demands of the
offices located in legion "A" and "B" for 1hcsc
typewriters can be met ;is early as possible
The Government should five special concession
in the excise duty to promote the mflnufuciiiiL*
and use of these typewriters.

This recommendation has been accepted The Department
of Electronics and Ministry of Industry ma\ talce nccessan
action for its implementation.

Ibl Ii should .IUO be cnsuied that till su^h time <is
only Devjungnii electronic Ivpewriters1 arc
manufactured, all tho offices should purchase
only such electionic typewriters i -, havo tlic
facility of typing in Devanagari ;ilso along with
Knglish.

Ordeis hri\iK already been issued by the Department of
Official f rin'T ,uc on 15th lime, 1987 to thi- effect thai only
hilinnunl (Hindi, English) electronic tvDWuteis should be
oui-lii icd in all he Ontrtd Government .Mikes In vlev
if el'e iei oijiniendfttiqn of the Committee ihe Department of
Offkril I w n a g e while reiterating these orders may ieqne"jt
.'ill the Minifitrles and Departments to ensure that till such

lime as only D^vrmagari electionic typewriters arc manufac-
tured, all the offices should purchase only such electronic
typewriters as have the facility of typing in Devnnagari along
uith English

(3) Reg.udmg training in Hindi stenography and type-
wntng, the Committee has recommended :

i .u It should be ensured that the services of all the
employees trained in Hindi stenography and
Hindi typing are fully utilised.

The Department of Official J unguage may issue aiders
h.tt all ttiL- Departments etc. should make optimum use of

ihe s e m e s of employees trained in Hindi typing and Hindi
s'enoL'upIv in Hindi woik and vhcrevei sufficient number of
Deviinuyaii i>pev.ritcrs arc not available lor these persons,
additional Devanagari typewriters should be purchased
immediate]j .ind if there aie any other reasons due to which
l he sci vices of ttained employees are not being utilised for
Hindi work, 1hcse reasons should be immediately removed.

(b) All the employees who have not been trained
in Hindi typing or Hindi stenography, sbould
be given this training by the end of 1990
according to a time bound programme so that
they can do the work of Hindi typing or Hindi
stenography as required.

Tim part of the recommendation has been accepted with the
modification that all the employees yet to be trained in Hindi
typing and Hindi stenography should be trained by the end
of 1994-95 under time bound programme. For this purpose,
it would be necessary to raise the targets for Hindi steno-
graphers and Hindi typists in the Annual Programme drawn
up by the Department of Official Language by about 20%
eveiy year.

(4) The Committee has recommended that the existing
airanpements for training in Hindi typing and Hindi
stenogiaphy should be further strengthened. At
present facilities for this tvpe of training are very
limited. These facilities arc practically non-existent
in non-Hindi speaking areas. Training Centres of
the Hindi Teaching Scheme should be opened where-
evei this training is not available in private insti-
tutions. If it is not possible to open a large
number of such training centres then the employees
concerned should be sent for some time to selected
training centres for intensive training in this field.

The I ecommendation of the Committee has been accepted
and the Central Hindi Training Institute may take the
following steps in this regard immediately :

( a ) A suivey of the untrained manpower in various fields
and the existing facilities in tho light thereof.

(h) Opening of full-time and part-time training centres
under the programme for expansion in training
during the 8th Five Year Plan.

(el To u;et the Government employees trained in the
training centres run by the State Governments or
private institutions, wherever possible.

'd I Full-time training and arrangement of crash-
courses for intensive training in selected centres.

In addition to this, tho Department of Official Language
ITMV inform all tho Ministries/TJe^artments that at nil
places, where the number of employees is not sufficient for
apeninc full-time or even part-time training centtes and
v, heie training facilities by voluntary organisations are also
i i 'n'.iilubL, approval to the employees b«Inj{ trained in
Hi ml i sU'imsiaphy and Hindi typing in private institution1?,
like private commercial institutes, aDd for reimbursement of
the expenses incurred by the employees on this training
should he given by the office concerned. At the same time,
all the offices may be informed that cvciy office should have
,'t ltast nno typist trained in Hindi typing, Wherever it is
feasible und It ia necessmv to do io, the uairtej Ivpist
should be? used for training otlti'i tmtiuined employee^ in
Hindi 15'plnp m.I for dolns thw fiddftional work, he should
nlsn be given som? honorarium hv the Head of Office as
per rules.
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Ci) The Committee has lccommended that
' a l rhf syllabus foi Hindi typing and Hindi steno-

graphy should hi reviewed from time to time and
keeping in view the latest technical developments.
qualitative jmprovements, should be m.ide there-
in so that th-«ie typists are nbie to work on electric
dnj electronic tvpewnteis al?o without any diffi-
culty.

rl Ms lecommi-ndatioii has been accepted. For iiuplemen-
talion of this recommendation, the Central Hindi Training
Institute mnv mn specialised tiaming programmes at somo
selected centres in which training in use ot electronic type-
writer? should be imparted, fnitinily. this training should be
(riven to the typists of only thoce offices, wheie at least
one electronic typewriter is available oi it b/is been decid-
ed to nuichav no electronic lypcvuiter. Tn addition, wherc-
vci hilinpual electronic typLWiitu-s ha\e been installed
training for work on eleclionic typewriters c.in also be im-
parted bv the concerned iiims. The offices which have
purchased bilingual electronic typewriters should request the
comp.init"' in this repaid.

ih) Similarly icfrcshei courts should be alranged
from time to rime for ldc\ anil teleprinter opern-
tnrs also.

This recommendation tias bfen accepted, For its imple-
mentation the Department ot Telecommunications and the
Conti.i! Hind; 'Irainin'.; Institute may iim special training
pTOt: i^imes .nd_ for this purpose, a time bound scheme
shr*)' I be p^pediliiMiOy prepared and implemented.

I'ji l'';iran1ing the AddiessoKrapli Machines the Com-
fnitfc hns recommended that

!'i) In the offices located in region " V and "B" Dcv.i-
nagan embossing machines should be installed with
the Bradmn Addrcssosraph.

i tiis le-comtnuidatiou has been .icccplcd. The Depart-
ment of Official Language may issue ordeis for its imple-
mentntion. There are many bis offices in region "C" which
have convdcrahle correspondence with offices located in re-
gion l'A" nnd "B". Therefore the provision oi." bilingual
addressrmdph should be mnde in these offices also. Ac-
oordinplv the "T" rjjiion should also be included in the
umoit of thesf orders.

(h) Ananoements should be made foi tiaininn the
employees work'r" on these machines in both

Hindi and English

The employees worUng mi addiessoRinphi should have
knowledge of Hindi. Ths companies providing the uddres-
•jOtrraph machines should be ntlxd to fiive the necessary
training to such employees for .vorking on addressographs
in Hindi.

i7) Repairing Telepi inL'is/Telexes, the Committee has
I'm ' Timjndei' th;it •

fa) In all the offices in region " V and "B ' where only
Roman teleprintei s have been installed, D^vanajrari
teleprinters should also be installed by June, 1988.

"this lecommendation has been accepted with the modifi-
cation that since bilingual teleprinter/telex machines have
since been developed and are also being manufdcturod on
WMD'Tlorciiil basis, it would be appropriate that the Romnn
teleprinter nre replaced by bilingual telex machines.

(b) At the same tims, development of Dcvanagaii and
Roman bilingual electronic teleprinter and telex
should be expedited. It should be ensured that
thcie is no delay in its development and after its
successful testing, bilingual electronic teleprinters
should be installed in place of the existing Roman
electronic teleprinters. This work should be com-
pleted by the end of 198S.

This recommendation has also been accepted with modi-
fications The development of a bilingual telex machine has
aJno been completed and the time limit for replacinR the
twisting Roman electronic teleprinter with bilingual electro-
nic telex machines by the end of year 1988 has also expired.
Therefore the Department of Telecommunications may raise
thr production capacity of Enelish-Dcvanagari bilingual telex

miKh'n-s ind uIsi- ensuie thi ' in the. next three years i.e.
by 3<)-y-ino3, all the telepiin..eis/telcxes in Government
office1 arc bilingual. The Department of Telecommunica-
tion's may draw a time bound plan for this so that while on
The one h.'iid the bilingual felex machines should be
available in olliccs a* the ei'iliest. on the other hand these
arc mainly used in Dcvannyari only

(c) Teleinmjiei o-psiv.loi , should cuinpulsorilv be given
train'nn in working in Hindi,

* Lie iccominendution fi i Liuining the teleprinter operators
in Hindi ims been accepted. The Department of Telecom-
municntions may arrange Hindi tiaining of the telex opera-
tors also. T <M this also it should draw up and implement
a tune bound plan. Tn addition, arrangements for training
trie telex operator at the ( tnti.il Hindi Training Tnstitute
inav idso be made

(81 The Committe- has locommcnideil that the Govern-
ment should act stiictly in the matter of purchase- of com-
puter systems ,'nd word pioressors- etc. capable of working
in IDevanasn an.! no relxation should bi given in this mat-
ter. This should be monitored in the Deprtment of Official
1 nniumsi1 at the highest kvel^. Quarterly reports should be
obtained from all Ihe Min'Miit". cgrrding the computct
sysiem installed hv them.

For the iimlemenlation of tin. rtcommendation, the aiders
issued by the Department of Official Language on this sub-
ject on 31-8-1987 nay b; 1 cite'a ted and all the offices re-
quested to act shiclly in this regard. Although information
about computer systems etc. is already incorporated in the
Quarterly Progress Report regarding progressive implemen-
tation of the ninduI langua >e rolicy, yet the Department of
Official Tnnging* may conduct n survey in this regard in
accordance with the recommendation of the. Committee and
further action may be taken on the basis of this survey.

f-M The Commil^; has r-comm;ndcd that the Depart-
ment of Electronic! should set up an organisation
which a n make rcconimendntions to the Govern-
ment regarding development and manufacture of
various pie Ironic nd mechanical facilities keeping
in vie.v\ the use of Hindi in them. This organisation
can also find out us to what can be done for ex-
pediting, the development and manufacture of such
equipment in public and privatr sectors.

'I lie lccommendaiiou of (fit Committee has been accepted.
The Department of Elc. ' i^ics Tiav set up a cell in the
Computer1 Development Division which should make re-
cornmcndation> to the Gi'y.mmcnt Hoarding development
and manufacture of v.miui elrotionic and mechanical faci-
li'ties keeping in view the u L of Hindi in them and also find
out as to what cun be done for expediting the development
jnd manufacture of su<ii equipment in public and private
•actors. Tho Department of Electronics may also set ut>
.i Working Group which should include the representative1)
of the Derirtmrnt of Offlci»l 1 anmiaffe and the National
Infoimatics Centre. The \vr Una Group may consider
these two issues anj hubmil its report within one year. The
special cell of the- Computer Development Division of the
Department of Hectronics may hike effective steps on this
icport in close coordination uith the Department of Official
T incuaee.

(.10) The Committee has recommended that the develop-
ment and manufacture of hardware and software for com-
puter systems in Drvanngan should be undertaken on prio-
ritv basis and a software should be developed thoruirh which
it should b- possible- to do P 1 ;essinK in Devanagari only.

This recommendation itf th'1 Committee has been accept-
ed. The Department of Etectionics may ensure that the
development and manufacture of hardware and software for
computer systems in Devanaejri is undertaken on priority
basis so that data processing in Devanagari • only is also

^ possibly The plan for Technology Development Mfssion
for Indian Languages proposed bv the Department of Elec-
tronics may be implemented cxpeditiously and the work
completed within a fixed time-frame,
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(11) The Committee hai iecunuii.iiJeil ensuring that
facilities are provided Cor imparting training in CLASS pro-
Krnmme through the medium oi Hindi. Towards this end,
development of software for teaching Hindi and other lub-
lects through Hinii medium using computers should also
be done on.-a prkmty bas's. The promotional and reference
matcr;al about Hi:-, pronamni • should be made available
in Hind:. H rdi SOPUVJC should lie used nn all the com-
puters installed in this programme

The lecommembt'on ul' tlis (" oirunittee has been accepted.
1 he Pt-paitmenl of Education of the Ministry of Human
Xeiource Development may i oik mxordinig to a time-
liound iv^ivror"'^ fn< jrt'^1- ""n1^;' this recommendation.

(12) II:ndi is .i phone lie 1n.".suiii!u. ThL ii also a special
feature of other Indian bnmages The Committee has,
Ihevefoic, recommended that a technology should be deve-
loped thioug'i v *ilch il r iT'ld le possible to en cr text
in computers through speech only, i,e it should not be neces-
sary to type on Roman oi1 Drv.inauau keyboard for "input"
on computers and il should b.* possible to enter data through
oral pronunciation. The Department OI Electronics should
u n d e r t a k e r e s e a r c h a n d i i ^ c - s a n M O T • f o r t h i s p u r p o s e .

This lecomrnendation of the- Committee has been accepted.
The Department of Electnmrs nnv orepaio a lime-bound
proKrauimc In which res^ - :a should be undertaken for
entering commands in ct mnrtcis oially in Hindi.

(131 The Committee lias lecommended that either the
line printers should be replaced bv the latest laser printers,
iu wbich Dfvami'nri punting is possible or necessary steps
should be taken foi development ot line pi inters in Dev.i-
nagari.

Tile lecommendation of th Committee foi makinfi avail-
ible high speed Devanngari line printers has been accepted
and the Department of Electronics may encouiaae research,
development nnd production in this d'rection The Depart-
ment of Elcotonics may, from time to time, apprise the
Department of Official Language in this leaard and the De-
partment of Official Tjmgiiace should provide this informa-
tion to banks and other institutions, so that they can install
the latest Devanagari printers in their offices.

(14) The Committee has jeLomrnended that the oinani-
sations like banks, railways, airlines and defence establish-
ments, which use large nu^'ier of computers, should ensure
(hat Hindi software for their ieqi.iiremi.-nts is developed and
produced on priority basis.

This lecommendation of the Committee has been accept-
ed. The Department of Official Language may obtain the
latest information on this subjcLt fiom the Department of
Electronics and inform various Government offices and insti-
lutions and also direct them to pieparc time bound schemes
for development of software

(15) Regarding instnll.-itio" of Devanaeari tteminals on
computers, the Committee has iccommended that :

(a) Devana^nri temiin'K should be installed immediate-
ly on all :he Lompiueis -vhiJi have the capability of working
in Roman only.

This recommendation of the Committee has been accept-
ed. The T>epatment of Official Languaoc may inform all
the Governm-nt cvfnces about the latest technoiocy of
installinR OTST terminals or cards in romtvuters and ask
tbmn to prepare time-bound proprnrnmes for installinp ftlst
te'chnoloey or cards in the cTirfi'it> "Roman computers.

(b) In the Dt-partments where computers are very old
and it is not possible to provide bilinnual ranabiiity
due to technical reasons, it v'nuld be rnors ireful
in terms of casts to replace thpse machines by the
latest bilingual computers.

This recommendation of the Committee bns been accept-
ed. The Department of Official T nnpinpe may brlna this
rcrommendatir.ii to thy notice of all tin.- Govei iiuiL-iit ofTn.es
•vnd ask them to implement it.

("16) The Committee has recommended that

(a) The D^nnrtrnpnt cf Electronics should allow instal-
lation of onlv those comnntors wh)o*> i"v^ the
facility of processing and printing In Hindi

The recommendation of the Committee has ucen accept-
ed. The Department of Electronic? may take necessary
action for its implementation.

(b) The Department of Electronics shi-uld also ^ee
whether Devanagari terminals are available on the
computers proviiled by them to other departments.
Arrangements lor installing Dcvanjuni Urminali
and Devanagari printing should be made wherever
such terminals have not been installed.

The National Informatics Ccnlie (Pliinninj? Conimisaion)
may implement this recommcndaiion of the Committee so
that arrangements are made for providing Devanagari ter-
minals and Devanagari piinling on the coumiUen provided
by them to other Departments.

fc) The Department ol Elcctionics should set fhe
hooks lclatini- to computers published in Hindi and
provide these to . II the Departments and offices
where computers have been installed by them

The National Informatics Cen'ic may contact the Depdil-
ment of Electronics and implement this recommendation of
the Committee so that books relating to computers are pub-
lished in Hindi also nnd provided to all the Depnrtments ind
offices where computers have been installed rn them

(17) The Committee has recommended that efforts should
be made to utilise computeri for translation work of t-chai-
cal or simple nature.

The lecommendation uf the Committee has been accepted.
For its implementation the Departmnt of Elctronics may
prepare and start cxpeditiously a project regarding transla-
tion from Hnglish and other foreign languages to liind; ,;cd
other Tndian languages through computers.

(.18) The Committee has recommended thai a small, low
cofrt practical computer vocabulary in Hindi ,houkl be pre-
pared. It should be reviewed from time to time so that the
new words which come up due to continuous reseanh gomn
on in this field arc also incorporated in it.

The Commission on Scientific and Technical Terminology
haa prepared a practical computer vocabulary and .̂  book
has also been published on this subject. Therefore, this re-
commendation of the Committee has been implemented.
However, the Commission on Scientific and Technical Ter-
minology may take action on the second part oi the recwii-
mcndalion at the appropriate time in future.

(19) The Committee has recommended tliat Devuuuuari
characters should also be engraved on the keyboards of
word processors and electronic typewriters. The manufac-
turing companies should be ordered to engrave the Devatia-
gari commands on the command keys nlso.

The Department of Industry may take necessatv action
on this recommendation and in this regard the Department
of Official LunituaKc may also write to the companies manu-
facturing keyboards. In addition, the Department of Offi-
cial Language may issue directions to all the Departments
that they should purchase only those computers which have
all the- commands on their keyboards in bilingual foira

(20) Regarding installation of bilingual equipment, tfio
Committee has recommended that :

(.0 The offices and undertakings should not purchase
only Roman computers, word processors and tele-
printers etc, but purchase only those machines
which have bilingual facilities.

Orders, to the effect that in Government offices only ouch
computers, word processors and teleprinters as have the faci-
lity of Devanafiari should be purchased, had already been
issued on 30-5-19R5. These may be reiterated.

(b) The Department of Electronics should be mad^ a.
check-point for purchase of computers, word pro-
cessors etc.

The lecommendation of the Committee has been accepted
with the modification that the check Doint for purchase of
computers and word processors would be the Administrative
Division of eveir Department and the check point for any
relaxation in this matter would be the Dcparlment of Official
T.anRuage.

(c) The D^tioT+mont of TeWrvniTTiiin'"'-ii:r>i should he
make a check point for purchase of telex/teleprinterfl.



PAR i I—SEC. 1] THE GAZETTE OF INDIA, APRIL 28, 1990 (VA1SAKHA 8, 1912J 371

The lci-onitnendnliun of liie ( onimittee has been accepted.
TliL- Dcpannieni of I'elccmmu.ucalion may lake necessary
action m this rw.irU.

(21) I he Comniiii'L1 I'.PI i• i •pinmcnidd the Department of
Electronics should develop soltwaie lor use of Hindi in
common items of wink, bc'uvi don^ in different Government
departments like p^y bills cur. ô itint the facility of working
in computers in HinJt .n.iv be available to nil the Depart-
ments.

The recommendation oi ibc Liimnuttci.' has been accept-
ed. The Department of rlectionics and National Informa-
tics Centre may tike m cu>sun action in this regard.

(22) The Comuiitt'e !u> lc tonn nhd LiiM airant envnt-
should be made under vvhich tin- rquipnvnt, 1H'e 'computers
etc, rioable i>C worHiv.- ia b']in;LMl for.11 .ire available at
,( rcl"''^ lv lowei1 ri'k'"- ,ui 1 M my rns° their cost should
not be moic than that nf machines capable of vorkinn in
Roman onl\.

Tlie recommend jiion of the Coinimllee has been accepted
ttnd the Department of Elediunics may make arrangements,
by way of concession in Excise duty etc. so thai in any case
1 he cost of Nlinsual computes eu is not moic than that of
machines capable of uoikini; in Roman only.

f23) The ComauttecX has 1 ecouuue-nded tha' the Depart-
ment of Offici: I L.ini'ua^e shor"U be reorganised in such
n manner that there is no difficulty in proper implementa-
tion of the official 1.menace policy Department of. Official
Tjuieuac: should h- stienuih'iv-d ^ I J provided with all re-
SOHICCS.

'Che reivmrnendation of the Committee has been ncce-pt-
fj.

(24) "I he Commiit.ee h <s leconunended that the Electronics
Corpoialioii of India I,td. Hyderabad should immediately
JCYCIOT* software fur telecram system, to reinnve the diffi-
culty in scud inn DiA.inji'.iri li'lefirams in the absence of
Dcvanaumi software

This lecommendalion has been do-enled. The Department
of Telecommunicd'inn IYU'V t.ike immediate nction for ih im-
plementation.

125) \" the leleyium is also :i loun of coircspondence, the
Committee is of the view that all official telegrams to the
Gantml Government offices. State Govermnnts and their
offices and other individuals vtc. in regions "A1' and "B"
and notified offices located in icion "C"1 should bo sent in
Dcvanasari only.

The recommendation ILLS been accepted with the modifi-
cation that all the telegrams froni the offices, located at the
placcii where the facility of sending tele-w'aim in DevnnaRari
h available, should be sent in Hindi only ns per the tar-
gets presctibed by the Depaitmnt of Official Language every
ve îr.

(26) The Committee hns rocommeided that the standardi-
sation of the Devunapari keyboards for the computers should
be. romt)1pfe<1 bv (}v* PHI) of J'PK7.

This recommendation of the Committee has already been
implemented.

(27) Regarding incentives. the 1 onimittie has iccom-
mended that

(a) The cmployct-s who know Fnnlish typing a-id steno-
graphy and learn Hindi tvping ;md stenography and do
their work in Hindi are i»ivrn ipcciil incentive of Rn, 20
and Rs. 30 per month respectively, which is veiy meagre
rind linpitractivc This should be 'ncrea'eO to Rs. 100 mid
Rs 100 lespectively

(b) The Teleprinter and Computer opciators should also
be paid some incentive for doing work in both languages.
This incentive should be given for n fixed period say five
years so that the concerned officials net experience of work-
ing 1Y1 both languages dining thl-, pciiod.

vSpccial incentive for Hindi typing and stenography along
with Roman has been increased fiom Rs. 20 and Rs. 30
respectively, to" Rs. 40 and Rs. 60. Orders to this effect
were issued on 16-7-1987. The Department of Official
Lanpiwj'e may again send th- r>ropos,i' relating to increase

in incentives in accordance with the jeeommendntions o!_ th:
Committee to the Ministry of Finance and the computer nnd
telex operators may also be included in this purview. The
recommendation of the Committee that thin incentive should
be given foi A hxed peiiod of say live years, may be
leconsidered aftei five years.

(28) The Committee has recommended ; To cntane thai
all publications of the Government of India are brought out
in bilingual form simultaneously, it is nei:esajry that pro-
per arrangements for printing in both Hindi and English arc
available in all fhc Government presses and the qiial'ty of
Hinai printmg should not be in a'iy way inferior in com-
psrwm to gnglish piinting. It is also necessary that tli—
otficers and the stalf engaged in printing work vi7 com-
positors, proof leaders etc., possess requisite training and
experience for doing Work in the Hindi langu;^^

This recommendation of the Couimiit^e has been acct-picd.
The Directorate of Printing may takv; necessary action in
this regard

(29) Ordeis regarding purchase of a ceitain percentage
of D«vanagari typewriters in different areas and provision
of at least one Dcvanagari typewriter in each office ..s W..II
as purchase of only thoso electronic devices/equipment that
arc capable of giving output in both Hindi and English.
languages, have been issued by the Depattment of Official
Language. But Iheso orders have not been complied with
properly by the vaiious Ministries/Dcpai[nuitt'> otficej JJIJ
undertakinss etc, thereby hampering the pace of use of
Hindi as the official language "nd promoting tae ust; of
English language. The Committee has recommended that
in terms of Rule 12 of the Official Language Riilc>, sUsrr
action be taken against tlie Heads of Departments, who
have failed to properly comply with the orders on the
subject issued by the Department of Official Language.

'ITie lecommendntion of the Committee hns been accepted.
For its implementation, the attention of all the offices
may be drawn towards this recommendation and they may
be asked to strictly comply with the orders issued from
time to time in this regard by the Department of Official
language.

(30) The Committee has recommended that in legions
"A" and "B" where bilingual equipment are installed, these
should be used mainly for doing work in Hindi in accordance
with the rules regarding the official language. For thi«
purpose strong and effective check points should be pres-
cribed and provision made for action against those violjitinft
them.

The 1 ecommendation that in regions "A" and "B" where
bilingual equipment are installed, these should be used
nru'nly for doms* work in Hindi in accordance with ihe
rules regarding the official language and that for this pur-
pose strong and effective check points should be prescribed
and provision made for action against those violating them
has been accepted and the Department of Official Language
may issue directions in this regard.

Order

Ordered that a copy of this resolution may be forwarded
to all the Ministries, Department of Government of India,
President Secretariat, Cabinet Secretariat, Prime Minister's
Office, Planning Commission, Comptroller and AuJitor
General of India, Lok Sabha Secretariat and Rajya Sabha
Secretariat,

It is also ordered that this resolution may be published
in the Gazette of India for the information of the general
public.

N. K. MAHAJAN, Jt, Sc;y
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MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(DEPARTMENT OF EDUCATION)

New Delhi, the 5th March 1990
No. F. 9-17/84-U. 3.—In exercise oi the powers .conferred

by Section 3 of the University Grants Commission Act,
1956 (3 of 19-56), the Centra] Government on the advice
of the Commission, hereby declare that the Deccan College
Post-graduate anil Research Institute, Pune, shall be
deemed to do be a university for the purpose of the jfore-
snid Act, '

The 12th Ma?ch 1990
RESOLUTION

No. V. 3O-4/K9-U. 3.—In accordance with the provisions
contained in Rule 3, read with Rule 13 of the Rules of
the Indian Council of Historical Research, New Delhi, the
Government of India have re-appointed prof. Irfan Habib,
Chairman, Centre of Advanced Study, Department of
History AHgaih Muslim University, Aligarh, as the
Chairman of the Indian Council of Historical Research for
a "st'cond term of 3 years with immediate effect.

Order
ORDERBJ> thai a copy of the Resolution be communicated

(o the Director, Indian Council of Historical Research, 35,
perozeshah Road, New Delhi.

OTdercd also that the Resolution be published in the
Gazette of India for general information.

S. G. MANKAD, Jt. Secy.

MINISTRY OF INFORMATION AND

BROADCASTING

New Delhi, the 28th M:nch 7990

RFSOI UTION

No. 604/2/89/NP-l/RNI/JS(P).-I,i continuation of this
Ministry's Resolution No. 604/2/N9/NP-I RNt/JS(P) dated
2nd June, 1989, the following non-official members are
hereby appointed as membeis (if the Newsprint Price Fixa-
tion Advisory Committee fnr o:iL- JUH with effect from
1-4-1900.

Non Ojlicial Afiinb'.is
1. Shri Mahcndra Mohan Gupta—Nominee of the

Indian Newspaper Society
2. Shii Aroon Purie—Nominee ot the Indian News-

paper Society.
3. Shri Kiran R. Sheth—Nominee of Indian Langu-

Ncwspapers Association
4. Shri Rajendra Sharnru—Nominee of Indian Langu-

ages Newspapers Association.
5. Shri Harbhajan Singh—NomiiK; ol All India Small

& Medium Newspapers V'edcr^ion.

ORDER
ORDERED that a copy of this Resolution be published in

tho Gazette of India for penenil infominiioii.

IMTIAZ A KHAN, Jt. Secy.
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